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helicopter is there docs not help. I
believe, 1 cannot say straight off, there
are three or four helicopters in the
whole of India. Probably one or two
are in Ladakh, they cannot easily be
got at; it takes some time to get
them even if you want to. But what-
ever is demanded we tTy to send. Tt
is for them to formulate their de-
mands, whether it is foodstuffs or
engineers or apparatus oOr anything
else.

32.19 hrs.

MOTION RE: DRAFT OUTLINE OF
THIRD FIVE YEAR PLAN—Contd.

Mr. Speaker: The House will now
proceed with further consideration of
the following motion moved by Shri
Jawaharlal Nehru on the 22nd August,
1960, namely:—

“That the Third Five Year Plan
—A draft Outline laid on the
Table of the House on the 1st
August, 1960, be taken into con-
sideration.”

and the amendments moved thereto.

Shri Ramsingh Bhai Varma may
continue his specech.
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The Ministet of Finance (Shri
Morarji Desai): Mr. Speaker, Sir, the
Prime Minister initiated the debate
on the draft Outline of the Third
Five Year Plan and my friend and
colleague, the Deputy Chairman of
the Pianning Commission and the
Planning Minister will be replying to
the debate at the end. I thought it
would be proper if I intervened at
this stage and referred to a few
points in the criticism that had been
made about the Third Plan in the
course of the debate as I am a mem
ber of the Planning Commission and
as one who is in charge of the
finance portfolio, I am also respon-
sible for almost all the criticism that
might have been made against the
Plan.

I do not understand how it is yet
said that the Planning Commission is
a super-cabinet or that it represents
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the Soviet pattern. I believe that
nobody in the House says that he does
not believe in planning. Even the
leaders of the Swatantra Party who
are opposed to this Third Plan and
have declared that they will oppose
it and will make it a plank in their
election campaign in 1962 say that
they believe fh planning. They
are offended when we say that
they do not believe in planning. 1
accept them at their word, but it
would have been easier for me to
accept them at their word if they had
said what planing they believe in or
how they would like to replace this
planning. Then I would have under-
stood their opposition to the Planning
Commission or the work that the
Planning Commission has put before
this House. As it is, the criticism made
by them, by the two stalwarts of the
Swatantra Party, has not much of a
meaning, a  constructive meaning,
because they say they are opposed
to this Third Five Year Plan but
they do not say what it should be.
Sir, they can certainly say that it is
not their function to say that; they
will say that when they havs the res-
ponsibility to carry out the Plan. Well,
it may be a perfectly legitimate argu-
ment but it does not help us.

But one thing is certain, that nobod+
is opposed to planning. Well, Sir,
that is one point gained. But to say
that this Planning Commission is a
super-cabinet is something which is
against all the facts as they are. Sir,
there is the Planning Commission
which is headed by the Prime Minis-
ter as ex-officio Chairman. Then
there are three Ministers who are
members of this Planning Commission,
I being one of them. Then there are
other members who are not Ministers.

Acharya Kripalani (Sitamarhi):
Those who are in it may not feel it to
be a super-cabinet, but they do feel
when ‘hey go out.

Shri »lorarji Desai: My hon. friend
feel~ it i»ecause one of the ex-Ministers
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said it. He never said it when he
was a Minister. But I do not also
know what the ex-Minister said, there-
fore I should not be unfair to him be-
cause I have not known exactly what
he has said in this particular matter.

Acharya Kripalani: All this comes.
out when they fall out.

Shri Morarji Desai: Whoever falls
out is free to say what he likes and,
then, the people are also free to give
whatever importance is to be given to
people who fall out.

Shri Mahanty (Dhenkanal): It is
not merely an ex-Minister who said
like that, but Shri S. K. Patil, our
Food Minister also had compared the
Planning Commission with a mother-
in-law on the floor of this House.

-
Shri Tyagi (Dehra Dun): “Mother-
in-law” is a sweeter name.

Shri Morarji Desai: Mothers-in-law
now-a-days are worse than the
daughters-in-law in the former days.
I do not think the mother-in-law has
any voice in this modern world. She
is at the mercy of the daughter-in-law
and the son. Therefore, if Shri Patil
has said that the Planning Commission
is like a mother-in-law, I think he is
perfectly right. Then there is no
question of its being a super cabinet
it cannot be a criticism of the Plann-
ing Commission.

Acharya Kripalani: He was talking
of a mother-in-law of a man and not
that of a women. (Interruption),

Shri Morarji Desai: I am also talking
of the mother-in-law of a man. One
can always use words in the proper
way and one can always twist them.

Mr. Speaker: That largely depends
upon experience.

Shri Morarji Desai: Yes, I agree
there entirely with you, but exper-
jence has not always made people
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wiser. Sometimes experience has
made people bitter; they should not
‘be, but it does make people bitter.

Sir, in the matter of this Planning
‘Commission, the policy which should
govern the Third Five Year Plan is
not made by the Planning Commis-
sion, it is made by the Cabinet. As
.a matter of fact, it is a policy which
is accepted by this hon. House. It
is not of the Cabinet even, it is of
the House. The House has accept-
-ed that policy. It is within that
policy that the Planning Commission
thinks and works.

Then again, Sir, on the matter of
resources it is not the Planning
Commission which decides the re-
sources. There is a group which
wvorks on it. The group consists of
experts from the Finance Ministry
and others and also from the Plan-
ning Commission. Even then, unless
‘the Finance Minister and the Cabinet
;accept the target of the resources the
Planning Commission cannot say that
these resources will be there. There-
fore, how the Planning Commission is
a super-cabinet, I cannot understand.

Then again, the Plan ig drafted by
the Planning Commission and has to
be accepted by the Cabinet. The
Cabinet is free to change it where it
likes. It gives a direction to the
Planning Commission and the Plan-
ning Commission makes the changes
accordingly. Therefore, to say
that the Planning Commission is
:a super-cabinet is to exhibit complete
ignorance about its working or a
prejudice which is expressed in these
terms rather than expressing in
correct terms that they do not want
the Planning Commission. But, Sir,
in the modern world, to say that one
is opposed to planning would not pass
anywhere and, therefore, they take
shelter under this kind of criticism
which, to my mind, is not very honest.
“That is all that I can say about this
sort of criticism.

Then, there has been criticism
about the resources mentioned in the
report, that the resources are over-
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pitched or that they are over-estimat-
ed. There is a criticism about the
foreign exchange component of the
report. There has been a criticism
about the execution of the Second
Five Year Plan and the targets attain-
ed, and there has been a criticism
about what the Third Five Year Plan
is likely to achieve. All this, Sir,
is very legitimate criticism. I am
reminded of the book of Catherine
Mayo who has written about Mother
India. I cannot say that whatever
she had written was all wrong. There
was a lot of factual element in what
she had written.

An Hon. Member: Distorted.

Shri Morarji Desai: It was distort-
ed in the sense that it was out of all
proportion to the other facts obtain-
ing in the country. But that served
a useful purpose. I would not say
that they did not serve any useful
purpose. There was a reply to it by
some of our people making attacks
against America in a similar way.
Well, that was not right, because
making counter allegations has no
meaning. I take the criticism made
in this honourable House, in this
debate as a useful criticism, even if
it accentuates only the faults in the
Plan or the defects in the Planning or
ilie disappointment as regards the
execution of the Second Five Year
Pian. I only wish that those who
point out the defects also took stock
of what has been achieved. If that is
done it will be found that what has
been achieved is not insignificant.

Sir, I do not want to minimise the
defects because that does not help us
in any way. As a matter of fact, the
Government itself has given facts. It
has not tried either to varnish them
or to clothe them under different ex-
planations. It has given the facts as
they are, and it has done so because
it does not want to be complacent in
any way nor does is want to suggest
that it has done something wonder-
ful.  But, Sir, it is certainly the
claim of this Government that it has
tried to do all that it can—somebody
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else could have perhaps done better.
But it is certainly the claim of this
Government that we have tried to do
as much as we could with the capa-
city that we have. I have no quarrel
with those people who might say that
our capacity is less. I cannot have
any quarrel with that view, the judg-
ment of theirs. Of course, it is all a
matter of judgment, and I cannot say
that my capacity is greater than what
they say they have. Whatever it may
be, to say that this Government is
complacent, to say that it is unmind-
ful of all these things, would not be
in keeping with the facts as they are
put by the Government before this
hon. House.

Take the matter of production.
The yields in agriculture may be
taken first. In foodgrains, there has
been a rise of over three per cent.,
a little more than three per cent.
For some crops it is even higher.
For cotton, the rise is nearly nine per
cent.

Mr. Speaker: Over what period?

Shri Morarji Desai: From year to
year. I am saying per year rise. For
jute it is 7:5 per cent. For sugarcane
and oilseeds, it is about 4'5 per cent.
For rubber, about 55 per cent. For
coffee, about 14 per cent.

Shri Nagi Reddy (Anantapur): Is
it for 1958 or 19597

Shri Morarji Desai: Up to 1958-59.
I am not taking the figures for 1959-60
because I have not got them exactly.
It is true that in cotton the target was
placed at 65 lakh bales. I believe
that that was a target which was
pitched too high. I do not say that
because we have failed to reach the
target, the target was high. But the
target as it was placed could not have
been reached. We were producing
only 21:9 lakh bales in 1947 when this
country was divided, that is, in the
divided country. We produced 47:1
lakh bales in 1958-59. It cannot be
said that the progress is insignifi-
cant— from 21 lakhs to 47 lakhs.
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But last year, 1959-60, happened to be
a very abnormal year for cotton. We
lost 10 lakhs to 11 lakh bales of cotton
or more than that only because there
was unusual rain in the last week
or more than that only because there
when the cotton crop used to get
ready in Madhya Pradesh or in the
Nagpur part of the then Bombay
State and also in parts of Gujarat
which produce large amounts of cot-
ton in those months, with the result
that, as I said, ten lakh bales of cotton
were less. This is a matter of fact.
It is not the fault of the Government.
Government could not have avoided
it. We are trying still to take steps
to see that we use such seeds as
might resist this sort of abnormal
rainfall, but it is not easy to find out
such breeds as would be successful
very quickly; and then one has also
to see that in these experiments
the peasants do not suffer because we
cannot make an experiment at the
cost of the peasants. Therefore, one
has to be fully sure about the result
of the new strains before they can be
asked to use them. If the weather
behaves well this year there will be a
better crop of cotton. I have no
doubt about it but one cannot guaran-
tee that at all.

If we look at jute, from 166 lakh
bales of jute, we reached 516 lakh
bales of jute. Is this a small achieve-
ment? Yet, this is not being looked
at. Take sugarcane. If you measure
it in million tons of gur, then I canm
say that it rose from 5:8 million tons
of gur in 1947-48 to 7:2 million tons of
gur in 1958-59. All this is used up.
As a matter of fact, production goes:
on rising, and more is required. Why
is more required in spite of this
larger production? Because more of
it is being used. More of it is not
being used by those people who have
been using it even before, but others:
are using it. I wish more of other
people use it and use it still more.
But we cannot immediately get all
these results as we want it. It is true
that we want a socialist form of
society in this country.
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Then it is said that there are many
disparities.  Disparities are there.
Nobody denies it. But is it the ex-
pectation of anybody that these dis-
abilities will be removed immediate-
ly, or within five or ten years? If
anybody imagines that, then I would
say that his conception is quite differ-
ent from mine or from that of the
Government. I do not think that that
can be done. What can be achieved
can be achieved but what cannot be
achieved will be impossible to be
achieved and should not be thought of
being achieved. But we are trying
to go towards that goal. When we
say that we want to be a welfare
State, it is argued that we are not a
welfare State. When do we say that
we are a welfare State? We want to
be a welfare State. But progressing
towards it, we cannot be judged as
if we are a welfare State. If we are
going to be judged like that, then we
will certainly be found wanting. We
may be found wanting even in spite
of best efforts. But that is all; all
human endeavour will be found
wanting.

The standard should be whether we
are found wanting normally, or whe-
ther we are abormally found want-
ing; that would be the main criterion.
That should be the main criterion.
Otherwise, the work of nobody could
be judged in its proper perspective.
When we make the Third Five Yecar
Plan, what should be our attitude
towards it? If we are going to judge
it as an ideal matter, then nobody
will be able to frame the third Five
Year Plan. If we are going to judge
the second Five Year Plan about its
achievements, if it is thought that it
should be achieved completely ac-
cording to the targets which were set,
I do not think it could be a possible
expectation. After all, we started the
first Five Year Plan two years after
the period had begun. The first Five
Year Plan was the first attempt at
planning and a novel planning in a
democratic country. No democratic
country has tried to do planning in
the manner in which we are doing.
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Shri M. R. Masani (Ranchi-East):
Quite.

Shri Morarji Desai: Exactly; if that
is your point, I hope my hon. friend
will be wiser. As a matter of fact,.
he wags a great socialist and he twit-
ted me before that I was not a socia-
list. He belonged to the Independent
Labour Party in England also. To--
day, now....

Shri M. R. Masani: I have learnt
better now. You too will learn im
course of time.

Shri Morarji Desai: Well, he may
have gone softer but not better. That.
is all I would say.

Mr. Speaker: Both seem to have
learnt.

Shri Morarji Desai: Both have
learnt, but one has gone forward and
the other has gone backward.

Shri M. R. Masani: It depends on
which way you face. .

Shri Morarji Desai: Quite true. I
face only in one direction but my hon.
friend faces in several directions..
That is the difference, again. He can
turn about. I cannot turn back. I
am always going forward. That is.
what I do. He was very fond of’
planning in those days. But sudden-
ly, he begins to think....(Inter-up--
tions).

Shri M. R. Masani: Not suddenly, 20+
years have passed. (Interruptions).

Shri Morarji Desai: Ideas have-
changed.

Shri M. R. Masani: We learn in 26°
years.

Shri Morarji Desai: I know, but 20
years should have given better
wisdom.

Shri Tyagi: He was as troublesome
then as he is today!
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Shri Morarji Desai: It is in the

nature of some people. I cannot do
anything about it. In the matter of
production also, if w2 lock at official
statistics and judge from that, the
picture may not be as good; that does
not disclose the proper state of things,
ibecause the official statistics of pro-
duction in industries—the industrial
production index—includes and puts
100 much weight on traditional indus-
Aries such as cotton and jute textiles
‘because they are the oldest industries
‘here and the preduction there has
“been less than average; that is, the
‘advance in that has been less than
~average, and that brings down the
total production. But, if you look at
the production in other industries
which have come up like chemicals
-or vehicles or engineering, you will
‘find most tremendous progress made.
12.50 hrs.
Y would now like to give some figures.
The progress will be obvious, if we
are going to talk of figures and believe
in them.

Take electricity. The installed
capacity has registered a percentage
increase over 1950-51, in 1960-61, of
about 152 per cent., but the electri-
-city actually generated has registered
a percentage increase of 215 per cent.
It will show that we are using even
capacity better now than what we
-were doing before.

If you look at railway freight
-carried, you will find that 78 per cent.
more freight is carried today than
was carried in 1950-51.

If you look at finished steel, we are
producing 160 per cent. more steel
today than in 1950-51; in the case of
paper it is 181 per cent. more, in the
case of iron ore, 300 per cent. more,
in the case of coal 66 per cent. more,
ir the case of diesel engines 500 per
cent. more, in the case of -electric
motors 700 per cent. more, in the case
of electric transformers 654 per cent.
more, in the case of sulphuric acid
304 per cent. more, in the case of
soda ash 433 per cent. more, in the
case of bicycles 940 per cent. more,
and in the case of cement 226 per
~cent. more.
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If these percentages are seen, they
will show what has been achieved. I
would certainly admit that in coal,
we have achieved less than we had
to achieve.

Mr. Speaker: Were all the cotfon
and cotton fabrics in the public sector
or the private sector?

Shri Morarji Desai: Cotton and
cotton fabrics are all in the private
sector; they are not in the public
sector. But I do not want to make
any distinction between the two, be-
cause both are complementary and
both are required. I am not one of
those who go by any prejudice about
the one or the other. But even there,
my hon. friend says that he believes
in heavy industries. He says that. I
am glad that he admits that much,
but he says that Government should
do only those industries which the
private sector is not able to do. What
is the meaning of it?

Shri M. R. Masani: Perfectly obvi-
ous.

Shri Morarji Desai: I do not know
why it should be perfectly obvious.
It is perfectly ovbious only to those
who are concerned only with private
profits, but it is not obvious to those
who think more of public revenues,
because, after all, public revenues
must not be utilised in a manner
which would be to the detriment of
the tax-payer. They must be utilis-
ed also for the benefit of the tax-
payer. After all, tax is gathered not
to take out money from the tax-
payer but to use it for the benefit of
i{he tax-payer so that he is able to
earn more and pay a percentage more
{0 Government. That is how taxes
are utilised, and that is why taxes
are levied. If Government were to
do only those things which the pri-
vate sector did not find profitable to
do or did not have the means to do,
then Government will have to take
out much more from them, that is,
from the private sector itself, in fact,
far more than they are paying today,
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and then, my hon. friend will again
grouse. It cannot be said that all the
losses should be suffered by.Govern-
ment and all the bread-and-
butter-line should go to the private
sector. That would be a very wrong
thing.

But, by and large, all the processing
industries are in the private sector.
They are not in the public sector at
all. But, take for example, machine-
tools. If this Government had not
come forward to establish the
machine-tool factory at Bangalore
which they did, things would not
have advanced in this country at all
as they have advanced. I know what
had happened when the machine-
tool factory was put up. Some
people came to me and told me that
they were going to be injured by this
public sector factory, and, therefore,
we should not do anything like that,
or at any rate, we should not prepare
the machine-tools which they were
preparing. I told them that they
were not correct in this estimate, be-
cause we require more and more
machine-tools in this country as we
progress further, and, therefore, this
factory also will not be enough. And
what happened? Within two years
after the starting of this factory, those
very factories had to ask the Govern-
ment factory to supply them those
machine-tools, and to fulfil their
orders, because they could not cope
with the orders, because the demand
was rising. We shall require more
machine-tools factories in this coun-
try, and it is not possible for the
private sector to cope with it
Should we, therefore, retard the pro-
gress of this country by leaving it
only to this sort of a venture where
people may take to it or not take to
it? Government must do it.

Further, look again at the machine-
tool factory which Government have
put up at Bangalore. Its progress is
something phenomenal. In the early
years, it was thought that it would
make a profit only in 1960-61, or it
will reach the target then. But it
reached thrice that target two years
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ago. That is what it has done. And
it began to make a profit three years
ago. That is what that factory has
achieved.

The same thing is true of the Peni-
cillin factory near Poona. There, for
some time, it got into a mishap, and,
then there was heavy criticism, but it
has immediately recovered and
today it is making very good
progress, much better pro-
gress, in fact, than any private
sector factory. But it is possible that
there are some public sector factories
in which the progress may not be as
fast, but this is a matter of time. In
every work which is acknowledged to
be difficult by my hon. friend himself,
and which is, therefore, to be left to
Government, for that again to be
judged on the same basis as a light
industry would not be a fair compari-
son at all.

Take steel, in which we have fallen
back perhaps by a year, in our pro-
duction. We ourselves said that. We
are not trying to hide the fact. This
is quite a new line. If with an invest-
ment of Rs. 500 to Rs. 600 crores in
the three Plants, several things do not
come up in time, where we have also
to do with all sorts of foreign techni-
cians, and also machinery, and where
we have also got to deal with our own
people who have got to be technically
trained, and if some time lag takes
place there, it should not be so
severely judged as is being judged
here. I would only say that there
should be a more sympathetic appre-
ciation of the fact.

In the matter of coal, we have not
achieved what we were out to achieve.
But even there, it will require a lot
of preliminary work. It was not fore-
seen because there was not perhaps
that much of experience. We are all
gaining more and more experience.
And should we not get more and more
experience? It should not be very
costly, I agree, because that would
again harm the country. But has it
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been costly? I do not think that it
has been a costly experiment. It is
going to produce more and more, and
we do not, therefore, say that we
should not make more effort and we
should not achieve more. There are
some shortfalls. I would not say that
there are no shortfalls, but I am quite
sure that this has all been taken into
consideration and provided for in the
Third Five Year Plan, and I have no
doubt that there will be a better
account given in the Third Plan
achievement than was done in the
Second Plan. That is how we go on
progressing. But if we are not going
to consider this matter in this light,
it will be impossible to judge anything
properly. After all, what do we want
in this country? We want more and
more prosperity to be achieved. There-
fore, we want more and more pro-
gress in agriculture; we want more
and more progress in industries, both
big and small, both heavy and light,
and cottage industries. This is what
we want. Are we going in that direc-
tion or are we not? My hon. friend
found fault with the fourth steel plant
which is  proposed for the
Third Five Year Plan. I do
not see why he does  so.
He says that it will be redundant. I
do not think so. On the contrary, we
will still be short of steel after the
fourth plant—at the end of it—
because so much more steel will be
required in all the industries that will
be put up.

13 hrs.

Shri M. R. Masani: Wait and see.

Shri Morarji Desai: We have waited
and seen and we have suffered because
we did not put up a steel factory
during the First Five Year Plan period.
That is why we are suffering today.

Shri M. R. Masani: That does not
prove that a fourth is necessary now.

Shri Morarji Desai: We shall
require more and more for twenty
years and even then we will not be
‘surplus in steel, however much we
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may produce. Therefore, it is no use
saying that steel will be in surplus at
the end of the Third Five Year Plan.

Then again he said that it is capital
intensive. It is so. But it is neces-
sary. So is electric power capital-
intensive. Both are capital-intensive,
but they help other industries which
are not capital-intensive. If we do
not produce the machinery, how are
we going to build up our industries?

What do we propose to do? Take
our textile industry and our jute
industry. What is the position today?
In spite of their being 100 years old,
it is only now that they are produc-
ing the machinery that they require,
after some planning. For 100 years,
they were depending on foreign
imports for every spare part. If this
had continued, how can we be inde-
pendent in regard to this? The result
has been that the textile and jute
industries are in a bad state today.
They have got to be rejuvenated. Who
is responsible for that? The Govern-
ment have got to advance the money
to all these people to rejuvenate them
and to change the machinery. If we
had our own machine-making indus-
try at that time, we would have been
much better off and we would have
been producing cheaper textile and
cheaper jute goods. That is what
would have been the position.

Now, what do we want to do with
our other industries? If we do not
have the base—steel and electric
energy—required for these purposes,
how can our industries go forward? I
do not know. The private sector, for
which my hon. friend shows great
concern, would be nowhere if these
industries are not there. Therefore,
these industries have to be established.

My hon. friend, Acharya Kripalani,
said that we should consolidate our
gains before we go forward. I agree
that in theory it is all right. But is
there any contradiction between
consolidation alone and consolidation
and development going on side by



1869 Motion re:

side? Take the question of education.
If it is said that we should wait for
expansion of our educational facilities
until we have made our educational
system. perfect, where will this coun-
try be? Should we stop and not have
more and more schools until we have
bettered our educational machinery?
We cannot do that. We cannot afford
to do that. We have got to spread
education as fast as we can, and at the
- same time, go on improving the edu-
cational machinery as best as we can.
We are not in a position where we
can sit down and consider matters
very quietly and be satisfied with the
progress that is made.

My hon. friends themselves have
complained that the benefits have not
reached all the people. How can we
sit down before the benefits have
reached all the people? We have got
to make these benefits reach all the
people. It is not enough that you and
1 are educated; it is not enough that
a million people are educated. It is
necessary that all have to be educated.
Until the last man is educated, we
have got to go on.

It is, therefore, that we have got to
go on expanding all the while and
we cannot consolidate only.

Acharya Kripalani: I am afraid
your example is not on all fours. If
you were a private investor, you
would see that your plant works to
full capacity before you put up another
plant. (Interruption). Because it is
public money, it does not matter
whether the plant works to full capa-
city or not. You go on. You have
the privilege of talking and we can-
not reply.

Shri Morarji Desai: I thought my
hon. friend was going to give an
explanation. But he stood up and
made another speech.

Acharya Kripalani: I did not.

Shri Morarji Desai: I do not think
it was fair to me. Yet, I have great
respect for him because he was my
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leader, (Interruptions). It is not right
when he says that a private investor
would do this and that the govern-
ment sector tries to utilise money
because it has no care for the money.
This is not very fair.

Acharya Kripalani: Ask the people.

Shri Morarji Desai: I do not say
that you have to expand it before
you have utilised the full capacity.
But we cannot wait for ten years to
do the expansion. If we expand a
steel factory today, it is not that the
expansion is going to come into effect
now. The expansion will come into
effect after the factory will have
worked fully for two or three years.
After that it will come, because if
we begin to work from now, the
result will be seen after five or six
years. Therefore, the implementa-
tion is done at the end of it.

It is not only in the public sector
that there has been delay. Take the
private sector.

Acharya Kripalani: Therefore, it
is best to complete nothing. Go on.

Shri Morarji Desai: That, again,
does not follow. Satire is no logic
(Interruptions). My hon. friend is
a master of satire. I cannot com-
pete with him in that. I know that
he has excelled in it from very early
times. I greatly admired it but I did
not approve of it at any time.

Shri C. D. Pande (Naini Tal): It
need not be copied.

Shri Morarji Desai: That does not
help us in any way. Ridicule is a
good thing for the person who makes
it, but not for the cause for which
it is made. Ridicule does not bring
in good results anywhere. I am only
pleading with him: let him utilise his
great capacity not for ridiculing but
for supporting in a very wise way, of
which he is capable if he does not
allow his capacity for ridicule to
overcome his capacity for wisdom.
Then it will be very good; I have no
doubt about it.
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Acharya Kripalani: You can
lecture.

Shri Morarji Desai: Coming to the
question of resources, I would say that
the resources in taxation, as they are
put in the Third Five Year Plan, of
Rs. 1650 crores between the States
and the Centre cannot be called by
any means to be very easy. It will
certainly put a burden on the coun-
try, but the burden is not such as
cannot be borne, and the burden has
got to be borne if we have to go
ahead. All people who have to
develop themselves cannot rest and
enjoy all that they earn. They have
got to save from it and go ahead.
That is what we have go to do. If
it had been possible to take the
money only from the rich, that would
have been what Government would
have done. But that would not
have been enough at any time. If all
the rich people are deprived of all
that they have, we will not be able
to do anything even for one year.
Those are all the riches we possess
in this country.

It is, therefore. that everybody has
to bear the burden. If everybnd
does not bear the burden. then we
cannot go ahead. It is not even good
for the self-respect of everybody if
he does not bear the burden, because
he will not be able to enjoy it at the
cost of somebody else; without work-
ing for it even a little, he is not in a
position to enjoy the fruits of it.
That is how we can develop.

Therefore, I say that we are
determined to have the resources
that we have estimated. It will be
for this hon. House to decide it. But
1 cannot today say how they will be
obtained. It is not possible for me to
disclose all ‘the budgets of the five
years from now on. As a matter of
fact. it I tried to do that even un-
consciously, 1 would have to vacate
my seat and get out of the House.
Therefore. 1 cannot give anv indica-
tion of how these resources will be
raised. But they have to be raised.

Of course, the question about direct
taxes and indirect taxes is very
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relevant. I do not say that it is not
relevant. But who has ever said that
all this will raised through indirect
taxation? One has only said® that
more will have to be from indirect
taxaiion than from direct taxation,
because that is the position in the
country. You cannot take all this
money or more of it from direct
taxation, because there is not that
scope for it. If there was, I would
certainly have done that. I am pre-
pared to learn from any hon. Mem-
ber if he can teach me about it and
do it. But, in an under-developed
country, as I have said often, if is
necessary to have .adirect sources of
taxation. And, after all, indirect
taxes are not paid only by the poor;
they are paid more by the rich also.
They are pa‘d as things are used by
people; and, therefore, it is more of
those people who can afford who pay
some. Indirect taxes like excise on
steel are paid more by Government,
by public sector factories than by
others. Ultimately, they are paid by
consumers. All taxes are paid by
consumers. One cannot say that
they are not paid by consumers. All
taxes, therefore, become direct taxes
in that sense. But this source of
indirect taxation cannot be minimised
as long as we have not reached a
large level of high incomes for many
people. That is what we have got to
do and that will take a generation or
two before we reach it. I have no
doubt about it. If anybody can bring
it about earlier, T shall be worchio-
ping that man. That is all that T can
say. (Interruptions).

Mv hon. friend argued in this con-
nection about the prices. Prices are
very relevant and thev must be kept
steady. I have no doubt about it.
We must try to do that. But. when
it is argued that somethine abnormal
has happened in this country, I can-
not agree with that.

My hon. friend, Shri Masani, tried
to confuse the issue a bit by taking
us to 1939.
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Shri M. R. Masani: Naturally.

Shri Morarji Desai: Naturally for
him........ .

Shri M. R. Masani: For all of us.

Shri Morarji Desal: ...... because
he does not want to make a proper
comparison. That is all that he
wants to do. Take 1939. Were we
responsible from 1939 to 1946? How
can that comparison be true today?

Shri M. R. Masani: Will my hon.
friend yield for a moment? If a doctor
goes to administer a drug to a patient
will he ignore the drug administer-
ed previously because he was not
responsible for thai? The condition
of the patient is important; not the
responsibility of the doctor.

Shri Tyagi (Dehra Dun): The
doctor must be a certified doctor.

Shri Ranga (Tenali): He is a certi-
fied doctor.

Shri Morarji Desai: The now doctor
who goes has to take notice of the
previous drug given. The previous
drug might be disastrous also; it has
to be taken note of by the doctor.
(Interruptions). But I am sure my
hon. friend has never done doctoring.
I have done some doctoring myself;
I believe in Nature cure.

Acharya Kripalani: May I submit
that the inflation created by the pre-
vious Government should have beern
diminished by this Government. But,
instead of that, it is adding to that
inflation.. The evil left by them
should have been cured.

Shri Morarji Desaj: There are
many evils left and all of them
cannot be cured.

Acharya Kripalani:
add!

Therefore,

Shri Morarji Desai: Put, let us see
what happened between the period
1939 to 1946, all over the world.
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Then, we can judge when it is a ques-~
tion of years. The wholesale prices
in India rose—taking 1837 as base
with 100—from 90 in 1938 to 381 in
1949. Tha: was the rise. This is
reflected in the inflation of war time.
In the U.S.A,, the index rose from 80
in 1938 to 180 in 1849; in the UK
the index rose from 93 in 1938 to 212
in 1949. The rise in the UK was
larger than in U.S.A. and the rise in
India was larger than in US.A. or
UK. Bu, in France, the rise was far
greater. The index went up from 142
in 1938 to 2,147 in 1949. In Japan,
the index went up from 105 to 16,580.
These are abnormal things. (Inter-
ruptions). But we were not so ab-
normal. On account of the war diffi-
culties in this country and the war
situation and the relations that exist-
ed between the Government and the
people of this country, several things
happened. And the war effort of the
Government at that time, the British
Government, also led to hat. There-
fore, it must also be seen that to
compare today with 1938 figures will
not be at all meaningful or will not
be relevant. It is not right that we
should do so. We should, therefore,
compare ourselves only between 1948
and 1959.

Shri C. D. Pande: Maybe 1951
even—the Plan period.

Shri Morarji Desai: If we take the
index of 1953 as 100 it will give the
comparison. The index of wholesale
prices for India rose from 82 to 109
between 1948 and 1959. The index for
U.S.A. rose from 95 to 109; for France
it rose from 65 to 127. This again is
a new figure; it is not the old figure.
The index for West Germany rose
from 90 to 109. Thus, it will be seen—
if 1 give some other figures for other
countries roundabout India—that the
figures are far greater. But, if one
considers these, it will be found that
the rise in this country is not a great
as is made out to be. It has been
there. We cannot afford to be com-
placent—I agree entirely. But
there is no reason for saying that
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there has been a disaster. The disas-
ter is made greater and emphasised
by those who are shouting about it,
instead of trying to state how it can
be brought down. (Interruptions).
They are trying all the while to
accentuate it by exaggerating it. That
again is a difficulty. (Interruption).

Acharya Kripalani: Your attention
hag been drawn to it!

Shri Morarji Desai: 1 am very
thankful to my hon. friend for draw-
ing my atention to it. I am gra.eful,
not only thankful. Should not my
hon. friend also have some responsi-
bility in the matter? He is also run-
ning the Government of this country
as a very responsible Member of this
House who claims full attention from
us. Therefore, he is also responsi-
ble. His responsibility is not merely
that of criticising me or riduculing
me. That is not his responsibility.

Acharya Kripalani: I am sorry; I
did not mean any ridicule. But I am
giving my argument.

Shri Morarji Desai: You are not
ridiculing me at all.

Acharya Kripalani: The situation
is ridiculous.

Shri Morarji Desai: When I say,
‘me’, I do not mean ‘me’. I mean
Government.

Acharya Kripalani: Even now when
fhe situation becomes ridiculous.....

8hrl Morarji Desai: He said, the
situation as created by us. Ultimate-
ly, it will be seen who is made ridi-
culous. We have got the sense of
understanding the ridicules, at any
rate, even if we have not the sense
to make a ridicule.

Look at the other progress that we
have made. Take the Railways. We
made no locomotives in 1945-46 or
1946-47. We made 260 locomotives
in 1958-59. Coaches then made were
238; now we are making 1,643. We
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made 2,520 wagons in 1946-47; we are
now making 12,094 wagons; and we
have a capacity now of 20,000 which
we will soon be making. Therefore,
it will be seen that the progress we
are making in these sectors is not
insignificant. That ig what I want
my hon. friend to bear in mind.

Then, I want to refer only to the
matter of foreign exchange and finish
my arguments. It is imagined that
we are dependent only on foreign
loans for our development which is
not true. My Thon. friend, Shri
Masani, argued that our saving,
according to him, comes to only
Rs. 5,900 crores. That is according
to him, which I do not agree. And,
from that he says that we will
require Rs. 5,500 crores more.

Shri M. R. Masani: Nearly Rs. 6,000
crores.

Shri Morarji Desai: Nearly Rs.
6,000 crores more to fulfil......

Shri M. R. Masani: Not more but
altogether.

Shri Morarji Desai: That is all
right. There is already Rs. 5,900
crores and with this Rs. 6,000 it
becomes Rs. 11,900 crores. That is
not our Plan. Out of this Rs. 500
crores for payment is included in the
Plan; it is not outside the Plan.
Therefore, there is something wrong
in the figures. Let the hon. Member
go on criticising as much as he likes;
but let him not manipulate the
figures, (Interruptions).

Shri M. R. Masani: It is a matter
of opinion.

Shri Morarji Desai: It is absolute-
ly a matter of fact.

Shri M. R. Masani: I have not
quoted any figures from the air. I
have quoted the figures of Professor
Shenoy in his article in the “Times of
India” on the 2nd and 3rd of August.
I believe his figures to be more
dependable than yours.
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Shri Morarji Desai: Because he is
his economic adviser. I know Pro-
fessor Shenoy very well. 1 know
that he is very clever. But I do not
agree with him. That is all I can
say.

Shri M. R. Masani: So, it is a
matter of opinion.

Shri Morarji Desai: But there are
50 other economists who do not agree
with him; it is not only I. But
because he agrees with my hon.
friend’s views, so he has been taken
up. Since Professor Shenoy has taken
up the role of criticising the Govern-
ment, he agrees with him. That is
the only reason why he agrees with
him.

Shri M. R. Masani: The hon. Minis-
ter has made a charge of manipula-
tion against me. I quoted from an
article published by a reputed econo-
mist. You can accept or reject his
views but you cannot say that I have
manipulated the figures.

Shri Morarji Desai: I am only
saying he has given the figure of
Rs. 6,000 crores, a simple arithmetic—
Rs. 56,000 crores plus Rs. 5900 crores
make 11,900 crores.

Shri M. R. Masani: I said “nearly”.

Shri Morarji Desai: What is
“nearly”? Rs. 6,000 crores is not
“nearly”. It is not a small thing,
running into so many crores. If 1
say that he was manipulating

Shri M. R. Masani: I had given the
exact figure in my speech yesterday.
The Minister may look it up. When
he was referring to that today I said
nearly Rs. 6,000 crores.

Shri Morarji Desai: Even then 1
would not have taken his figures.

Shri M. R. Masani: Look at the
speech which I have made.

Shri Morarji Desai: Supposing that
figure is correct. Does he mean to
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say that if we are able to collect only
Rs. 5,900 crores, all by our efforts,
from our internal resources, we will
anyhow finish the Plan by taking
Rs. 6,000 crores more from outside
even if it is available?

Shri M. R. Masani: You might do
that.

Shri Morarji Desai: That could not
be done.

Shri M. R. Masani: Exactly.

Shri Morarji Desai: We shall take
only what we want. It will mean
that the Plan will be curtailed.

Shri M. R. Masani: Exactly.

Shri Morarji Desai: But I do not
agree with him. I think the resources
we have put down in the Plan will
be fulfilled and we will be able to
raise them. Therefore, there is no
question of taking foreign loans, as
he says. There cannot be foreign
loans like that; we do not want it.
We have to take the foreign loans
because we require foreign exchange.
It we did not require foreign ex-
change, we would not be justified in
taking foreign loans. But, because
of that, we have got to take it.

It we are taking PL 480 wheat, it
is not for the pleasure of taking that
loan. We have got to take it because
we are short of wheat, because we
required food; because we are able to
get this wheat, we are able to go
forward with greater ease, and we
are thankful to the United States
Government for this help. That help
is useful to us in several ways and,
therefore, we have taken it. But we
would not be taking PL 480 wheat if
we are producing sufficient foodgrains
in this country.

Therefore, it is not for the plea-
sure of having foreign loans that we
take them. We are really wanting
to build up our internal resources.
The loans that we say we will get,
that is what we expect. But that does
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not mean that we will get it. If we
do not get it, we will have to re-
assess our Plan. That we will do.
We will know within a year whether
we are able to get it or not. Then we
can come to this hon. House and say
that this Plan has got to be re-asses-
sed. That is how we look at it. But
we are hopeful that we will get these
external resources and we are very
hopeful we will be able to raise the
interna] resources which we have
mentioned in this Plan.

It was asked: we have increased our
national income by 42 per cent, where
has the money gone? Some people
think that the direct taxes have not
increased. That would not be right.
It will be seen that the income asses-
sed in 1946-47 was Rs. 483 crores and
the income assessed in 1958-59 was
Rs, 1,174 crores. It will, thus, be seen
that the incomes assessed have increas-
ed greatly. Only from 1955-56, the
income from direct and corporation
taxes have increased by 42 per cent.
It is not, therefore, a proper thing to
say that income from this source has
not increased at all or that it is not
spread about. But it is a difficult exer-
cise to make to find out where exactly
all the income has gone. A little exer-
cise was made by the Reserve Bank
for the figures from 1953-54 to 1957-58
and I would like to give some of that
data to show how the income is vary-
ing. But in all these matters, I must
say that all the data that is being cited
can only be illustrative. Therefore, 1
would not draw very large conclusions
from these data. This was done by
the Reserve Bank of India about two
years ago. They divided those who
pay income-tax into groups—bottom 70
per cent falling roughly in the income
range of Rs. 5,000 to Rs. 10,000 per
annum, the middle 20 per cent
in income range of Rs. 10,000 to Rs.
25,000 per annum and the top 10 per
cent in the income range of over
Rs. 25,000. The study shows that after
tax the proportion of the total income
commanded by the lowest group rose
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from 446 per cent to 45'7 per cent;
for the middle group the proportion
rose from 25'6 per cent to 26°7 per
cent; for the top group the proportion
fell from 29-51 per cent to 276 per
cent. It will, thus, show that the
trends are there. We must accentuate
those trends, and that is what we are
trying to do. But there cannot be
quick results obtained in these matters.
We have got to be a little bit patient
but also persistent. And may I as-
sure the hon. Members of this House
that we are persistent and we are
even somewhat impatient to do more?
That is all I can say in this matter
on this occosion.

13-36 hrs.
RE: ELECTION TO COMMITTEE
CENTRAL ADVISORY BOARD OF EDUCATION

Mr. Speaker: I want to make an
announcement regarding the election
of three members to the Central Ad-
visory Board of Education which is
being held in Committee Room No. 62.
I find that so far only 171 Members
have voted. Evidently, most of the
hon. Members wanted to have the
benefit of hearing the hon. Finance
Minister’s speech. 1, therefore, pro-
pose to extend the time for voting till
4 p.m. today. Those hon. Members
who have not cast their vote can do
SO now.

13-37 hrs,

MOTION RE: DRAFT OUTLINE OF
THIRD FIVE YEAR PLAN—conid.

Dr. Krishnaswami (Chingleput):
Mr. Speaker, after having listened to
the Finance Minister, I should like,
with your permission, to divert my
attention to the remarks made by the
Prime Minister in initiating this
debate. The Prime Minister remarked:

“We are living in a tremen-
dously changing world. That
partly governs or should govern
the pace of change. We dare not
slow down or slacken.”
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These sentiments are unexceptionable
and may 1 congratulate the FPrume
Minister not only on whnat he has said
but on the discreet manner in which
he has said them? Sur, 1t will be
clear, and I hope the Finance Minister
wil agree with me that the pace of
change 1s governed mainly by the
State of our economy. Unless we
make the economy more viable, 1t
would be next to impossible to leap
forward, and leap forward we must,
for that is our manitest destiny.

I should dispose of an argument
which has found some favour in this
House at the outset. Hon. Members
have pointed out that the target tigure
of Rs. 10,600 crores or 10,800 crores is
rather low. We can certainly have
Rs. 20,000 crores or 25,000 crores but
in the process we have a doubling of
the pricess. Whom will it benefit?
What we have to understand, Mr.
Speaker, is whether as a result of the
expenditure that we are incurring we
have been benefited 1n real terms.

Now I do not wish to pick bones
widh my hon. friend, the Finance
Minister. But I want to make it clear
that we are in an awkward position.
And here 1 rely not on statistics sup-
plied by non-official sources but on
statistics supplied by the Economic
Survey. It 1s clear that since 1956
the year the Second Plan started, the
wholesale prices mounted up by 23
per cent a reflection of the lack of
balance in our implementation and
formulation of our plans.

In 1958 according to the survey
prices of foodgrains rose. In 1959
the prices rose mainly due to the rise
in the prices of food articles and raw
materialg and not to any rise in food-
grains at all. Therefore from this it
is clear that inflationary pressures
were making themselves felt on a
very much wider front and it would
be folly to ignore such pressures es-
pecially when we are thinking of plan-
ning for a durable future. I do not
deny for a moment that any process
of development would lead to a re-
al'gnment of prices. Some rise in
prices in certain sectors is inevitable,
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but when the price rise is appreciable
and takes piace on an extremely wide
iront, sureyy we should take note of
the siluauon and agjusi our poucy
should be.

In addition, I should like to point
out to my hon. Iriend, lne rinauace
Minjster, tnat waule 1t 1s true tnat Ior
ceriain purposes compacisons with
otner coun.ies mugni be useful, 1t 1s
also true to suggest that these do not
by themselves tell the whnote story.
During we past two years iln lnaus-
trial countries while the prices have
been steady our prices have been
mounung steadily and conunuously.
This has very great repercussion on
exports and ceriainly, since we desire
to expana our exports, we snould tase
note ot the danger signals.

I do not wish ¢o trouble this House
with more figures, but 1 snould ke to
point out that while it is true that at
this stage we should certainly put
down and curb aencit financig, it 1s
not merely to curb deficit financing.
The problem is much wider than that
of munumusing budgetary deficit. A
reduction in deficit financing will not
do the trick of restoring health to
our economy.

In 1957-58 we had deficit spending
of the oraer of Rs. 496 crores. in
1958-59 it was Rs. 139 crores and in
1959-60 Rs. 113 crores according to
the economic surveys that have been
presented to us. Probably this year
the deficit spending will be much less.
But do let us realise that the infla-
tionary pressures have gathered
momentum and certainly in those
years of large deficit spending we were
in a more advantageous position be-
cause we had foreign exchange re-
sources and these resources could be
used to cushion the effects of deficit
spending by allowing the import of
consumption and wage goods. What is
our foreign exchange position today?
Our foreign exchange resources are
very slender. We have Rs. 270 crores
only, out of which about Rs. 30 crores
or Rs. 40 crores had to be kept as
workable reserves and we have only
Rs. 230 crores to operate upon—only
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Rs. 30 crores more than what we
have fixed as a statutory minimum. I
am willing to admit that the Govern-
ment may succeed in doing away with
deficit spending, but even if there is
no deficit spending in a period of
development every act of investment
must lead to an increase of money
incomes. When once we realise that
every act of investment leads to an
increase in money incomes we are at
once faced with the question of what
the priority should be. The great
defect about the draft Plan is that it
has not had its attention concentrated
on priorities properly. We ought to
realise that in a period where there
are such severe inflationary perssures
it is more than essential that we
should concentrate our attention on
producing wage goods and consum-
ption goods as quickly as possible;
otherwise, the pressures will be ac-
centuated. ‘he cost of living will
mount up and instead of our being
able to achieve anything in real terms
we would have only the satisfaction
of having spent money. That by itself
is not something in which we can
take much satisfaction.

Many figures have been quoted to
show that there have been increases
in agricultural output and in agricul-
tural production. While these figures
are impressive they are not by them-
selves very conclusive. It is absolu-
tely essential in this period, especially
if we wish to create domestic surpluses
for the purpose of increasing our cx-
ports, that agricultural production
and animal husbandry should have the
highest priority. The Finance Minis-
ter referred to the fact that our tradi-
tional exports had not increased ap-
preciably. I should like to point out
that it is absolytely essential that we
should devote our attention to tradi-
tional exports also because they have
a steady market and it is quite possible
to increase our traditional exports.
Only about two years ago we realised
our folly in not having relaxed res-
trictions on export of oilseeds with the
result that we got a handsome balance
of Rs. 40 crores by the sale of oil-
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seeds. What had previouly dropped
to Rs. 10 crores suddenly shot up to
Rs. 40 crores. This in itself is a suffi-
cient gain to consider.

When we suggest that there ought
to be greater priority devoted to agri-
culture, hon. Members opposite point
out that large funds have been allotted
to agricultural production that all
these funds are not spent and that
is the reason why there has not been
an increase in output as much as we
should wish. I want to join issue with
my hon. friends on this matter. Cer-
tainly a large amount has been spent
on agriculture, but in spite of our
having spent so much on agriculture
how comes it that the average yield
per acre has not increased apprecia-
bly since 1951, the year the First Five
Year Plan? One has only to examine
the figures to realise that this has not
occurred. Let us also realise that
when we talk of technological advan-
ces it is rather strange that agricul-
ture which contributes about 54 per
cent. of our national income has not
been able to increase very much in
productivity. We are still producing
one-fifth or one-sixth of what advan-
ced countries produce. What is the
reason for a sizable proportion of
these resources or funds not being
utilised? I want the Government to
introspect for a while and to find out
what the reason is. Let me remind
them that mere allocation of money
is not enough to grow corn or rice or
wheat. The problem is one of organi-
sation; and a great defect about this
plan and of all those who are planners
here is that organisation of agricul-
ture has not been considered serious-
ly. I have to point out that in the
case of organisation of agriculture one
has to devote much more attention
than even in the case of building of
factories. It is relatively easier to
build a steel mill and to run it than
to organise agriculture on a sufficient-
ly large scale. In this connection, I
should like to suggest to the hon. Mem-
bers on the other side that the main
defect about the whole of agriculture
has been the fact that we have neg-
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lected to organise the districts. The
districts are the epitome of India not
Delhi, Calcutta, Madras or Bombay.
The district admin.stration is relative'y
weak. No member of the Indian Ad-
ministrative Service wishes to continue
in the districts for a sufficient period,
acquire knowledge of the needs ana
aspirations of the people there, try ‘v
find out how to mobil.se enthusiasm fot
increasing output and also find out
how all these things should be done.
It is a_difficult problem. I would
suggest to my hon. friend that the
great inflow of the Indian Adminis-
trative Service into Secretariat posts
is a great bane of our modern admi-
nistration. Indeed, I would suggest to
them, to the Government in particu-
lar, that the time has come to over-
haul our administration and if mem-
bers of the Indian Administrative
Service require incentive payments to
be in the districts then just as the
British tried to give special overseas
allowances to Indian civil servants so
too we should give our collectors
incentive payment to remain in the
districts.

13.40 hrs.

[SHRI JAGANATHA Rao in the Chair)

The man of knowledge is certainly
a power for good and the permanent
service in the districts will contri-
bute its quota towards mobilising
enthusiasm in the various areas. My
hon. friend spoke of public co-opera-
tion being enlisted. I agree that
public co-operation should be enlisted.
But if we wish to enlist public co-
operation, where else can we enlist
public co-operation except in the rural
areas and how can we enlist public
co-operation in rural areas, unless we
give the people a feeling that what
they are producing will bring some-
thing more for them unless we give
them a feeling that they are partici-
pating in the plan genuinely, unless
we give them a feeling that it is not
merely broadcasts over the All India
Radio that will do the trick, but their
own efforts and their own enthusiasm.
And this can be done, Mr. Chairman,
only if we are prepared to change our
angle of vision in the matter of orga-
nisation of agriculture and increased
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agricultural production. Sir, if we
consider it from a very detached point
or view it ought to be clear to any nca.
Member that the Food and Agricul-
ture Ministry is one of the poorest

inistries in every State in India.
In fact, it is a Ministry which does not
attract the best talent in our adminis-
tration. 1f only we had a better sense
of proportion, if only we had a better
idea of priorities,, I am certain that
we would have been able to mobi-
lise people to organise the districts
better, to organise the rural popula-
tion for producing more yield per acre
and it is a very significant commen-
tary on our planning that in spite of
ten years of planning we have not
been able to increase the average
yield per acre all these days.

Well, Sir, I have spoken something
abuot agricultural production. But I
would like now, with your permission,
to planning branch a bit to certain
aspects of the domestic surpluses that
we have to create in order to get
foreign exchange surpluses. I am cer-
tain, Mr. Chairman, if we organise
our agricuiture properly and if we are
able to get enough domestic surpluses,
we would have sufficient foreign
exchange to spend on import-saving
industries. Now, on this question of
setting up of import-saving goods in-
dustries, I have to join issue with the
Planning Commission. I want to
point- out to the Planning Commission.
that it is most important for them to
bear in mind that there is what is
known as a time horizon. Let us re-
alise that a time horizon is more im-
portant. It is not what we will pro-
duce in 1970 that is important. It is
what we will produce in 1961, 1962,
1963, 1964 and 1965, and it is essen-
tial that their attention should be
concentrated precisely on those indus-
tries which are able to yield products
in the near future. In a period of
great inflationary pressures it is neces-
sary that those who plan should have
their eyes riveted on these immediate
needs. Otherwise, there is a likelihood
of our coming up against great diffi-
culties and of even the Plan not being
fulfilled because of inadequacy of
resources.
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Now, Sir, what are the capi.al goods
thal we saowd cer.ainly spend on
immeuwiately Ior the purpose 0. nour-
1Snulg Wdge guuds Lluusiries, My
non. Irieng une rinance iunister re-
terred to the 1act tnat textue mills
and jute mulls aid no. have any faci-
Liues 1or renovating theiwr plants. Now
1t 1s a very soiry commentary that
we have not as yet concentrated
enough attention on producing first
rate equipment, first-rate automatic
equpment for textile mills and for
jute mills in our own country. We
have concentrated attention on heavy
gooas 1naustries which whatever their
other virtues can be made to yield
dividends in 1970, 1971 1972 or there-
abouts. And even when we produce
those machines, there is a possibility,
nay, there is a probability, that these
machines may be obsolete, for the rate
of technological advance is so great
and obsolesence is a marked feature
of most machine-building industries.
I only wish that the Planning Com-
mission had thought of devoting more
attention towards the setting up of
textile fabricating plants, sugar fabri-
cating factories and cement fabricat-
ing plants. We would be doing a very
great service not only in saving foreign
exchange, but also helping in creat-
ing a balanced demand for wage goods
like food, cloth and sugar with requi-
site supplies. This in itself, Mr. Chair-
man, would give a new dynamism to
our economy. Ideas of rationalisation
would undergo a change if it is found
that there are industries within our
own country which produce most
modern equipment for textile factor-
ies, for sugar factories and for other
plants. Instead of that we seem to
have riveted our attention on distant
projects and talk of technological ad-
vance compelling us to produce machi-
nes in sometime in the seventies.

I want to ask only certain questions.
One cannot understand why in the
midst of so much need for foreign ex-
change we have been spending scare
resources in foreign exchange on or-
ganisation on that most risky of all
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endeavours, oil exploration. Why
should we not have tapped the various
countries and companies if we are so
minded to undertake oil exploration,
instead of running the risk ourselves?
After all, if we have borrowed from
abroad, from either Russia or Ruma-
nia, credit we would certainly have
to pay and that would be a strain on
our foreign economy.

I do not minimise for a moment,
Mr. Chairman, the importance of
foreign aid. But let this House re-
member and let the Government rea-
lise that while foreign aid is important
it is necessary for us to create export
surplus even for financing our main-
tenance imports. My hon. friend the
Finance Minister in his speech referred
te the fact that foreign aid on a large
scale was necessary and desirable. I
agree with him; but along with it
there are certain obligations that we
have to fulfil. On page 53 of the draft
of the third Five Year Plan, it is
pointed out that we would have to
have maintenance imports to the tune
of about Rs. 3,570 crores for the very
purpose of running the various factor-
ies in our country. How are we going
to meet the demands? How it is pos-
sible to satisfy the demands of these
various factories. According to the
figures supplied it is clear that we
would have a deficit of nearly Rs. 500
crores and it works out on an average
of Rs. 100 crores. I, therefore, suggest,
Sir, that it is absolutely essential that
we should rethink on these matters
and that we should devote more atten-
tion to the problem of agriculture
which should have a higher priority
and that these various other methods
of promoting exports should be ex-
plored much more.

Now, Sir, planning certainly in its
wake brings burdens which we will
have to bear. I would like to point
out to hon. Members in this House
that it is not right to affirm as they
have done that the rise in prices is
due only to taxes. One of my hon.
friends yesterday pointed out that the
rise in prices was due to the fact that
excise duties and indirect taxes were
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of the order of Rs. 300 crores. If a
rise in prices had occurred when there
was no inflation, I am certain there
would have been a great slump in
all the commodity markets. But what
is it that is facing our economy today?
We are only having shortages every-
where and that is because of the great
inflationary trends which has over-
whelmed us.

I would like to give this House a
simple example. A rise in price of
sugar by two annas per seer would
certainly bring in its wake, Mr. Chair-
man, a transference of income to
manufacturers or traders to the tune
of Rs. 23.8 crores. Since our annual con-
sumption of sugar is about 21 odd mil-
lion tons it would be a transference of
Rs. 23-8 crores to the manufacturers or
traders. Those of us who are allergic to
commodity taxation would dowell to
remember that if this amount is
transferred to the exchequer it would
have minimised budgetary deficits and
possibly slowed down the pace of
inflation. I want those who think
that indirect taxation is always bad
to bear in mind that in an inflationary
period it may be necessary for us to
avail ourselves of some of these
indirect taxes to curb inflation and
to see to it that there is not a growth
of inequality. Inflation, in my judg-
ment, has created more inequalities
of income than any other cause. And
I think that notwithstanding the
numerous measures taken, the numer-
ous direct taxes imposed, there
has been greater inequality in our
society precisely because we have
shut our eyes to inflation. While I
agree with the Prime Minister tha!
at times in a developing economy
there will be a realignment of prices,
some rise in prices in certain commo-
dities, the general inflationary pres-
sure that we are witnessing today is
not to be welcomed, and the planners
would have done well to have riveted
their eyes on our immediate needs
and created a new sense of dynamism
amongst all.

Mr. Chairman: Shri M. L. Dwivedi.
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Shri Pahadia (Sawai Madhopur—
- Reserved—Sch., Castes): May I sug-
gest that some back-benchers also
should be given a chance?

st wo ®re @R (FRIW)
gTafa off, ae9 ¥ Ry o a5 N
WA www A g fF de
HqrEFaT § AR qEr S g @
2 o fF SUd 9T Y T quHAr €7 |
# gaean ¢ f Ao & 29 3 A ast
W A g € 1 F e W, ol e
St 2, = o g oS
wiwst ¥ a7 v #< feam g
qiSeT & FaT AT AW gAT
§fF 39 a9 G § R TR oEw
N AR T AW W W §9g
faa F@T & | AET FEE F SR
T H F3 AW wenN Hiwe
R faam FQ@ § 9 39 w1 W AR
gfar & #€ ®ex 4 @ 1 9e
T GR AW I JEAr oA F A F
E qar AT § 1 39 AW ¥ @@ 9
T § W S9 WEl ;S AFg
TR § IW M G F g A Ay
fear &1

AT gl I gHIR AT FET HT
qTeY WA § %R gH 99 Ay FHR
STF AT T@ § | T T = A
IR A F1 F1E fegw F@@ § AR
Iq F QoA F wfaw F3 N AW
=y € 1 afz ww g A =y §
@ [ F gy g fammeae )@
g 9% ™ R 7 A gk
qTF I AT

I AT F QY §IE AET Y SAST
& e ot wfkw = o feee =
o1y T ¥ @ T IRy § 4w\
7€t AT FY AT 7 W ww oar
frame @ & @Y a8 v whw fa
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[#r 7o amo fFA]
T[T AT A 1 F oy F oo A}
AV & Fean ¢ i AT ¥ fggeara A
T qere foar & 1 e wet T A
ot § ? faeelt #1, a1 9w AT A
T WY Ao wAEE F oA
& a1 3T FT AW qHT § A TwWR
# 5 & AT T &, a0 3
FT AFJT IAT &, AT T FISOAT § FTH
¥ ST 91§ I FT T oo g °
#fFT TR | F At FT
oft aF T ower § ) 9= F et §
ST & Y AT & Fear § o v ¥
fager #Y ext aur faar & 1 e
@ T AT A FEy § 5O .
i gw #Y wiat & v feardr @
2, g9 FT AT @Y Tg = famy 1
T gAR fare @ist § et fwr
" Fraw 53 71 § 99 3T @
AT A F @A & A
37 FY foeft § 9 & fecy § ol =
wiat ¥ §3 FT WA ATt F1 A
& fF 3aT g7 gre T T T IwEh
WRE TR @ & o o T
¥T R § 1 Al oY gard A
2 a1 fazare Waq fF ag AT gw 1
=T Ay 3 Sy )

# AT FT qT Y AT AT § |
afFr & gaaar § fF Aeen @gfaa
AT w1fed, a8 T arfaal #v e
A fr =Tz d, =ret g ¥ AT & e
arfed | e 3G fF faeclt & Y st
N ggd & N N @
& faam waq & g faam &1 2
Fr7 Gt g, B waw § w7t g @
SETAT AT, SN AGT § e A
et A qArs a1 e W
W E N LT R TG,
9T gt HEY F O a9 @ AW
fga fomqde ¥ & @ R, Afew
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R @ F @ g At §
deEm § 7= ¥ | 7 axg & aneEe
FT TAOFT & | WY A I AR QY
AT | 99 ST AW {EIX & FEo
& f garar frmer g semer & el
qgrEaT #Y 9, aY 9@ Fed § %
FT T T mAT A FT |
s g7 frgs gu v & 1 W O
o fFarg & o &1 2@
THFATHT 3T I Towr— | <% #F foar
t fF oo wim F wy Qeue-yy ¥
qT #fer mraet Qox ot SifE
a8 ¥ 9 #1552 g W
waiq 37 wfwa s R 7 wfe-
safer s ¥ & g5 ) gET "iwer
w? o ¥ fm ¥ e g@R Wk
IAT T JIHTT $7 ATAAT FT AT
&\ 50 % fear o & e e e R
s #Y T 3w Y w17 T o whowa
ff O 7w gy whmg @ & 1 5w
¥ FTION I 2T qTH &7 & Fad!
2 fr 3 Mo F IO I RT
ar frgs @ &) AW A S REm R
e & At Y & g wRw
qT 39 & | 98 T & o v W
gz g $fear & 79 wrew | A ardw
ag ¥ f5 sax Ry a7 & 91 @
]

ga S R e R F )
ag ff I W A AT A T
T IT F IAF F ST Qv AT }GT
fif 97 #1 T T FagET g @
foraT Wik A & fedt s A s
o fger g Af @ AR
T #A St e g ¥ 6 35S
T FT Ay | o yaw AT F
T A T e &A@ WA
STy AFE F IATE AT AY qI @ o F
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FE T GFA & 1 AT FrA AR F
T T A qg A g A A o
T AT W G W W g
s

g A A2 & wtafafr ewad
§AR g N Fw ad FX W
g & 1 I aYorr § oF 9% o< R
AT EF ALY & | A ¥ fE uw
fan ft @ FaA w1 g g Ay
g 1 o T & diemr wmn ffew
FATEIN a@ T agaT ST 21
TR TF FT gerdh T @) A g
famama ft @, @ fr [ a@m
g A gy arehr TAR A A
TN |

# 3 ghEm AT Y ards A
&1 fer T oagt o oW A< AR
AT FT ATIATH ¥ GIFTX BT TS
TF0S | F Y @d fae Wt &
T Y e I Ajmare ¥ T
o9 gt g 5 oA ¥ s wiw
Tt 9T =Ty fon wma SR o
w7 & gfe, =@, s wfEger S,
Ffy TR, IAW, IASETS TR |
o A= § Fgr & & v & o frawwar
& 9 ¥ g€ O ¥ ant ¥ off = e
JACHT | IY 9T W TF AoATT q F
fr mr &

T ¥ FY I w oaw
afus safarar & ¢ 1 Afew & w80
srgar § 5 oww @ sw smafawar &
Fa1 afcomm gt & 1 AW F faed
fomr ¥ s st fowwr ¥ mmEm
A ¥ fFew @9 ¥ @R ST §
@t faard T 99 v gy JE R
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afe 99 &1 afcorm Far gar 8 7 9w
F faari & wgart 7 €9 & 9 FT
T fram #1 9 faw q@r | 7w
F T T ¥ qEEN AT | o
F ¥ IO R @R F 777 5 fq=rd
famr fraet #Y @@ 9 g A
ar | feuE & o ¥ AT a9
& 9 & 1 fRE Yy & e S
g WfFT 39 F o 99 # fa=mid
N gfagr Sudey AE FAE I
& 7% w1 & f5 i avl @ dRf A
T & AR orRl @ & A § TRl W
= #r gfaor = fawr @ 1 e
N TR @7 @ I g 9T I
T famr smar 1 5@ axg & g 9w
T g |

# Fgar § 5 ag I wOC W
T § AT WEE 7 AR g ar
faeit Al TS # IR g1, WY S
¥ #fgd 5 o9 aF wWH 771 3F I\W
G ERT T qF I9 FT AW wT
8 fear ST AT AR w6 OE
gfafaar st =ifgr siifs s #<
W HF R A FTHETE I F
gfafaa oo & agr @ & fafww
WA & Yoo wfafafy & o 37 & &
fF 37 & agi |7 FWE W | TR
79 NG 919 Fg A7 T F W@ Fg
T AT T A, A6 T gH as AR
TAETA #T a7 g At 39 &1 ;9
1 AT AT | T qE ¥ AW B}
F fF 7 &1 qCETC F§ AT A T
T Y |
14 hrs.

a0 Safe & ST F A g |
TIT N F¥ AR HT TART FAT AT
£ ww ¥ 3 & wfysax smEwy et
¥ & o 99 1 AW q@ ¥ 3] 5w



4895 Motion re:

[= o @m0 R3]
T AT § | ARFT WG SARTET 4T
AT R PDE I Raw3
o TR A g w afer 1g
1 AW & fr fre o Se aF
aed ¥ ar g a3 Wl A 1 A feeeht
FagT Y SOW AW o @ § 1 |
&7 ¥ I ALY @ 9 | e e
FO A AW FQ § A fewwr E
T T | g W g ¥ i 3w
T 39 feow # fag 3 & @fF
I4 FT ITE TG grar | foregelt wdan
F J awar ot ¥ w71 o7 5 w9 ¥ fom®
&t ¥ fr oF adew o i w9
# a@ TG A7 | AT g gty
& g, W A T qEd Ao §
W T AR 7 v
g WY 9 aF A A AW A
W F qaT A& S 5 few aw
RN T g § AR R dw A oA
TEEHAT & | S AR AT HrE
H 93 gu § 99 F T I W AR
AEE AR A G g AR A awi F
gfag @ § a1 ot ey afew § =
FAFEX A AT YN & | FowR qgi
F @Y A T EN, wid F @
TAFY A @ § 1 F vt ¥
& & 1 afe wfafafdt & a2
& qoE, fF ag ¥ oA E A
Y 9g § fF a8 W wa ¥ @ W
ot @ | & 4 s frdew wfrerd ¥
Fg1 F atew, @ ¥ 9y 9@ f e

T FT FEHT I aEAT & | 59
NI ¥ AR FERT G o471 &F
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&, &frr g T T &\, wifs
TET A & | wAT FP R g ¢ wAr
g W 3 I WUE AW AR T2
T2 Y ¥ T § | i A faeeht
T e Y T TR AIRF W
AR I T F3 3F N T =
™ g, o = ae e €
TR TFR # Afq @ a@ T @,
@ Ao w N FEEE @D
a8, framan v & & W T
§ fF AT qwe g, AT ag wwa
R AT @, w=N AT @ o

& 2@y § fF g T FT AR
TR AT W E 1T WA QYo
FUT T & FC TH AT @ & AR
e F a9E F HEW@ Yo TS T
FT Fa fFAT ST @7 1 Wed A=
e A W G T o @H
g1 7 e § Foawmd S =
Fifad &1 fF a8 @ ¥ suar & R
¥, AFFT T TFR T F qE g
fF s F1 W) I91 95 W AW
& T I F g AR § fm w
A FT WL FAT TG IoT &, Ao
fimx WY TR I 9 Y aUEd F
FT YA HEAT AT & | T Gt
g & 9 &7 AraeAr a9 & gl W
g q9 A1 i FCT AR & | AT
g1 o9 g ¥ 7y ¥ fFoos
F gL OF FATF B WL qE < o
ST AT fRT FT AT I AT AR
Tt ¥ FT & 1 Afew A @ &
F WO T AR I FT GGIAN T
g‘r,g&wﬂwz‘r,uaaﬁiaﬁama@

|

sifard faen & QX & #gr W@ R
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Shri Thanu Pillai (Tirunelveli):
Mr. Chairman, the Outline of the
Third Five Year Plan is only a provi-
sional draft and therefore it gives
some consolation and confidence that
what is written there is not final and
those of us that are disillusioned to
some extent by the contents of the
draft would be able to take courage
and confidence that it would be recti-
fied in the final stage. With that hope,
I would like to approach this draft
outline.



4899 Motion re:

[Shri Thanu Pillai]

It is said that one of the main objec-
tives is the removal of inequalities.
This removal of inequalities creates
some impression in the minds
of the people that it is going
to be absolute equality which
is not a possibility. It would have
been well if the planners had
shown by example what will be the
maximum and minimum in wage and
salary, income, property and other
things. Only the other day, we voted
down a Resolution or Bill for a ceiling
on incomes. How are we going to
equalise when there is no ceiling and
there is no pattern of the minimum
and the maximum? I think there
should not be false hopes raised. The
Planning Commission and the Govern-
ment would do well to give some idea
as to what is going to be the maximum
wealth at least, Otherwise, saying
that we have got the objective of re-
ducing the gap in the incomes and
wealth does not convey any mean-
ing without some definition or example
of what will be the ceiling on these.

As regards price policy, also, it is
said that they will bring in fiscal mea-
sures to control the prices. I cannot
understand why we should fight shy
of bringing in full-fledged control and
physical control when planning re-
quires that such a control is necessary,
By fiscal policy and indirect taxation
alone, will we be able to improve the
purchasing power of the masses, see
that the benefits are distributed
throughout the country, to reach all
the people? People who shout and
throw stones get more money, and
the people who are self-employed and
under-employed, who are in under-
developed regions, go with nothing.
But taxation and costs increase every-
where. If there is scarcity in one part
of the country and the trader knows
about it, immediately in every corner
of the country prices go up, There-
fore, I submit Government should
take some measure of courage to use
the machinery of State trading for
distribution of essentials.

There has been some criticism
about State trading not functioning
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properly. Some hon, Member men-
tioned that wheat was being purchas-
ed at Rs. 14 but sold at Rs. 17 by Gov-
ernment. That is because the Govern-
ment is procuring so very little and
there is a lot of overhead charges
included, The machinery of the STC
is tied down to Delhi and two or three
other big cities, it does not reach the
District level. The few agents em-
ployed by them are not going to be-
have better than the other merchants,
and they are an additional burden on
the consumer. We cannot help the
consumer interests by taking to State
trading in a half-hearted manner.
Either we take to State trading fully
or devise some other machinery. It
is no use having a number of inter-
mediaried, which will only increase
the burden on the consuming public.

The objective of removal of inequa-
lities brings me to regional disparities
of development. Nature has not equi-
tably distributed resources throughout
the country. The eastern region, the
Ruhr of India, has got so much of
iron and coal that Government have
rightly decided to put all the three
steel plants in that region, in Bengal,
Bihar and Orissa. But there is a cry
that only people of that region should
be employed. I understand that the
Government has agreed to reserve all
employment below Rs, 300 or so to
people of the particular State. Is it
fair that Government should spend
Rs. 500 to Rs, 600 crores of public
money in this region and then say
that employment is reserved to the
people of the particular State alone?
You cannot claim that, because re-
sources are available there, you should
have the industries there and then say
other people should not come.

Not only this. There is linguistic
tention everywhere. Who is respon-
sible for it? We ourselves. We voted
for the reorganisation of the States on
a linguistic basis, giving full recogni-
tion to linguistic fanaticism. We have
not reorganised the States for integra-
tion but for disintegration. Not con-
tent with that we always yield to
pressure from these linguistic fanatics,
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wherever they be, whoever the per-
sonalities.  Therefore, I submit the
Planning Commission and the Gov-
ernment would do well to give thought
to this problem. Whatever our deve-
lopment, unless this feeling of dis-
integration and fanaticism is removed,
there is no salvation for the country.

Some of us mentioned that there
should be bigger States, multi-lingual
States. Having agreed to linguistic
States, we cannot go back, but for
reasons_of economic development at
least, I would suggest the setting up
of intermediary zonal States, with
subjects like irrigation and power,
industries and economic development
being given to them, because this vast
country cannot be adequately manag-
ed by the Ministers and the Govern-
ment of India here. People in the far-
off areas feel that they are neglected.
At least there is a feeling that because
the States are small and far away
from Delhi, they are not able to at-
tract the attention of the Central Gov-
ernment. The feeling ought to be

* removed if we mean business in integ-
rating India into a strong and united
nation.

Our State has not got the potentia-
lities of big rivers or big mines, but
our demands are very simple. We
wanted Tuticorin Port to be develop-
ed for communications. The area is
developing. The handling capacity of
that port is only 8 lakh tons. Already,
trade there is round about one million
tons. In the next Plan period it is
bound to be around 1} million tons.
If there is no development, not only
can you not handle the traffic; the
people of the area will have to forego
the benefit of producing goods worth
13 million tons. All these goods obvi-
ously cannot be transported through
the railways. Therefore, the people
of that region are rightly agitated and
have made representations.

The hon. Finance Minister took
objection to the remark that the Plan-
ning Commission was a super-Cabinet,
Some Ministers of the Government are
members of the Planning Commission
also, but with what effect? When we
represented to the Prime Minister in
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April, 1958 that we wanted Tuticorin
Port to be developed, he said: “There
is no argument about it. You must
get it, There is no question of finan-
cial difficulty. At what stage is it?”
It was encouraging, and the Tuticorin
Port Development Council of the
local people was constituted and
went with great enthusism, The
Government of India sent experts and
they found that Rs. 10 crores would
be required for the development of a
major deep-sea harbour there. The
hon, Minister of Transport and Com-
munications also gave an assurance on
the floor of the House that the project
would be taken up in the Third Plan.
But now we find that the Planning
Commission’s Report does not say any-
thing about it. In answer to a ques-
tion, the Minister of Shipping made
certain evasive replies, and has creat-
ed a lot of doubt and confusion and
people are sending letters and tele-
grams, Maybe it is an income to the
Postal Department, but that will not
satisfy the people. Therefore, I submit
strain a bit their resources for deve-
lopment of the ports of Tuticorin and
Mangalore in the Sounth Zone as these
are absolutely essential,

Mangalore is going to handle two
million tons of iron ore, a foreign ex-
change earner. These two ports toge-
ther would not cost more than Rs, 20
crores. If we had a big river, you
would have invested Rs. 100 crores
to build a Bhakra-Nangal dam there.
If we had some iron and coal, you
would have given as a steel plant
worth Rs. 200 crores. But we ask for
only Rs. 20 crores. Why should you
grudge it?

The Third Plan has re®uced the
allocation for transport and com-
munications from 28 to 20 per cent.
This Ministry should be allocated a
little more funds.

Dr, Krishnaswami mentioned about
oil being given to the private sector,
or some other country being asked to
explore for oil. We have given the
exploration right to other countries,
and we find they do not want to ex-
plore. They always show failure, I
submit the Ministry of Steel, Mines
and Fuel should be given an allocation
of Rs. 50 crores for exploring oil,
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which would save foreign exchange to
the tune of Rs. 200 to Rs. 300 crores
during the Third Plan period on
import of crude oil. They only want
Rs, 50 crores. Why the Planning
Commission cannot sanction that I
cannot understand, It cannot be en-
trusted to the private sector or a
foreign concern which will not be
interested in the development of our
country.
Shri Masani said yesterday:
“....this kind of contempt for
all industries except steel and
heavy industry comes from the
Soviet  Union and Soviet
planning where heavy indus-
try has been glorified, and
why? Not to serve the wants of
the people which are still not be-
ing served, but for the purpose of
warmongering, for building up
armaments and for intimidating
the rest of the world. But that is
not the pattern of planning this
country of Gandhi is going to
accept.”
The hon. friend has come to the con-
clusion that the Government of India
has become a military-minded people
for invasion or expansion or has an
imperialistic attitude, when he con-
demns other countries and says that
we have taken the cue from them.
Now, it is these very people who are
shouting hoarse that we are not able
to defend our country. Are we going
to defend the country with butter and
bread and the cosmetics and things
like that which he said they would be
producing in the private sector, worth
Rs. 200 crores? A person who has
been associated with the pioneering
house of steel industry, the Tatas, for
15—20 years thinks that steel is not
necessary. for India. It is amazing.
The leader of the Swatantra Party
made another comparison of our Prime
Minister being in the age group of 70
and fit for being the 20th or 21st mem-
ber of the Socialist Group in the Bri-
tish Parliament, But the Swatantra
Party consists of ex-servicemen, ex-
Governor-General, ex-Minister, ex-
ambassador, ex-Governor, ex-ICS
officers . . .
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Shri Tyagi: Ex-Congressmen......
(Interruptions.).

Shri Thanu Pillai: Not ex-Congress-
men but they are frustrated Congress-
men. The whole approach to all pro-
blems in India is viewed from the
angle of their own frustration of hav-
ing lost their chairs or not having
gained any chair at any time...
(Interruptions). (An Hon. Member:
All Xs and Ys). The Government
should not be frightened by the shout-
ing and noise made by them either
here or elsewhere and go ahead with
the Plan with courage and confidence
that the people of the country are
behind them.

Shri K. N. Pandey (Hata): Mr|
Chairman, I was really amazed to hear
the speech of the President of the
Swatantra Party who very clearly
said that he was not in favour of this
Plan. Even in our private life, when
we want to construct a house, do we
require a plan or not? The house
requires some doors and windows and
they have to be planned and fitted.
But a man with so much experience
clearly says that our country does not
require a plan. With limited resources
and a large area to cover, there should
be a Plan for the progress of the
country in a systematic manner, The
Draft Outline says:

“A socialist pattern of society
has to be based on increased pro-
duction realised through the use
of modern science and technology
and on equitable distribution of
income and wealth.”

In his speech the hon. Prime Minister
says: that we have to avoid and pre-
vent the accumulation of wealth in a
few hands and we should ensure a
wide distribution and equitable share
in the national income as much as pos-
sible. I fully agree with what Panditji
has said but when I go into the figures,
I find out to some extent contrary re-
sults, Our national wealth has increas-
ed by 42 per cent. Naturally it is ex-
pected that each State must have made
progress to that extent. But it is not
so. I heard a speech yesterday from
an hon. Member here and I find that
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the per capita income in some States
had gone down compared to the year
when the Plan started. Take for
instance, Uttar Pradesh, In 1950, the
per capita income was Rs. 258 crores
while for the whole of India it was
Rs, 246-3. In 1958-59, the per capita
income for the whole India has gone
up to 293-8 whereas in UP. it is
Rs. 259°02. I fail to understand where
this increase of 42 per cent. has gone.
It means that in some States it has
gone proportionately more and in some
States, less, While making the en-
quiry, it should also be ascertained
which State has been in an advantage-
ous position and which, in a disad-
vantageous position. That will make
the picture very clear. While having
a Plan, we should see that all parts
of the country are progressing evenly.

Coming to the other things, I want
to speak about the achievement of the
Government or about what the Gov-
ernment is going to do so far as labour
is concerned. The unemployment pro-
blem is acute before the country.

Shri Amjad Ali (Dhubri): Mr.
Chairman, shall I be allowed to put
in a word? Such an important debate
on the Third Plan is on and the House
has been treated with contempt as
there is not a single responsible Min-
ister present in the House,

Mr. Chairman: There are two
Deputy Ministers.

Shri Amjad Ali: A couple of young
Deputy Ministers are there . . .(In-
terruptions).

Shri L. N. Mishra:
(Interruptions).

I am hers....

Shri K. N. Pandey: I want to talk
about the growth rate of this country
per thousand per annum, In 1951-52
it was 15'8 whereas in 1961—66 it
will be 21-4. The population is increas-
ing and simultaneously the problem
of employment is also growing, About
69-70 per cent. of our population de-
pends upon agriculture and naturally
a huge percentage of unemployed per-
sons are in the agricultural sector, The
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same has also been stated in this Plan.
They are stated to make arrangements
to provide employment to 35 million
people or something like that. I do
not know whether sufficient progress
is being made to absorb all these per-
sons who are under-employed or un-
employed I do not find any satisfactory
may have by which the problem of
employment could be solved. The
country will have to face great diffi-
culty in case serious attention is not
paid to this aspect of solving the un-
employment problem.

Now, the whole Plan has to be suc-
cessful if the workers co-operate. The
workers want social security and also
a fair wage. I think although the

national income has gone wup the
value of their present wage
has gone down. If this condition

remains, I do not know how the Gov-
ernment or the public will get the sup-
port of the workers, Naturally, there
has to be stabilisation of prices in res-
pect of commodities which the work-
ers require. So far it has not been
done successfully, But it has got to
be done successfully in the coming
Third Five Year Plan period. Your
Ordinances and your Acts cannot help
in the matter. Something must be done
to strictly maintain stable prices of
commodities,

It was suggested in the Second Five
Year Plan that the workers will get
a chance to participate in the manage-
ment. So far I have seen that the
workers have worked like any other
iron machines in the factory to
increase production. It had been as-
sured to the working class people that
they will get a chance to participate
in the management. In the report it
has been said that this -scheme has
been tried in 24 factories, but the re-
sult has not been given in this report.
I do not know what has been the re-
sult, So far my information goes, I
understand that this scheme of work-
ers participation in the management
has failed. I do not know how the
Government will evolve a new scheme
or evolve a new way by which this
scheme is made successful,
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So far as social security is con-
cerned, Sir, the workers require
great help during their old age. In
this report they have only dealt with
the question of enhancing the rate of
provident fund and also extending the
area of the Employees’ State Insu-
rance scheme. They have not given
any reference here to the question of
giving any gratuity to the workers.
Sir, the provident fund scheme came
into operation in 1952. Before that
most of the people had become of the
age of 60 or 65. Naturally, they will
get the benefit of this provident
scheme only after 1952, What will

happen for the past years? Those
people require gratuity, and the
whole country requires a uniform

schemes of gratuity to be introduced.

But no reference to that has been
made here. I hope our Planning
Minister who happens to be the

Labour Minister also will give proper
consideration to this matter.

Sir, as the national income increas-
ed the prices of commodities also
went  high. The section of or-
ganised labour working in  tex-
tiles and other places put in a
demand to the Government and the
Government agreed to form wage
boards. As a result of that they have
got something. But there js a vast
number of workers employed in other
industries who are not well organised.
I do not know what will happen to
them, how their wages will increase.
If the prices have gone up they have
not gone up only for the textile and
sugar workers but they have gone up
for all the workers in this country.
I do not think there is any proposal
to evolve any proper machinery in the
near future so that the wages of the
workers who are not organised like
the textile ang sugar workers may
also be increased, This is an im-
portant point and I think Govern-
ment’s attention is required in this
aspect also,

Sir, I am unable to understand what
Shri Masani said in his speech, So
far as I have been able to study the
method and also the ideology of his
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Party, they are talking of the 18th
century. Where the whole world is
advancing they are going back. They
want to solve the problems in this
country by going back to the 18th
century I fail to understand their
technique and method.

As the country is preparing big
Plans and investing large sums in
them, naturally the principle of supply
and demand will apply to the market
also. When there is a large sum in the
the value of money, npaturally, will
go down and there will be inflation,
therefore, to that extent and the
prices will also proportionately go
high. That is why I want that some
proper machinery, some automatic
machinery should be evolved so that
if there is a rise in the prices of the
commodities something should be
given to the workers to compensate
their wages. That is my suggestion
in this regard.

Sir, I really wanted that the Labour
Minister would have been here,
because I do not agree with the palicy
of the Labour Ministry to have mush-
room growth of trade unions in the
factories, If you want to maintain
industrial peace in a factory it re-
quires only one union. There may be
different ideologies. If our ideology
is proper and good all the workers
will come to us. But the problem
cannot be solved by creating many
unions in the same factory because
the moment so many unions come into
existence they go on putting fantas-
tic demands in order to win the
favour of workers. Therefore, instead
of industrial peace being maintain-
ed it brings in industrial unrest. I
hope the Labour Minister will give his
attention to this aspect of the ques-
tion also so that only one union may
be had in one industry.

Sir, I will touch upon only one more
point and that is about productivity.
As the country is also advancing there
will be a stage where the industry
cannot pay so much as we expect.
Naturally productivity will play an
important role. But at this moment
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productivity is being interpreted in a
different way. The employers think
that productivity means only large
production by the workers without
giving any burden to the employers.
But productivity involves five points :
management, money, machine, mate-
rial and man. Man comes afterwards
but all the other four which come
before will have to be efficient. Un-
less all these four factors are effi-
cient, productivity cannot succeed.
Therefore, Government should lay
stress on these four points so that our
productivity movement may succeed.

Dr. Malkote (Raichur): Mr.
Speaker, Sir, may I, at the very out-
set, congratulate the planners for the
Plan inat they have placed before us?
In this context, may I draw the
attention of the House that sometime
in 1953-54 the then Finance Minister
at the Centre, Dr, Deshmukh, had
occasion to say that even in the First
Plan ijtself the amount of money that
we were spending and the achieve-
ments we were making amounted to
what the British did during all their
regime. And this we did in the
course of a year. This was when the
total amount of our Plan came up to
about Rs. 3,000 crores. The Second
Plan was to the tune of nearly
Rs. 7,200 crores and the Third Plan
now envisaged is to be to the tune of
Rs. 10,200 crores. What was then
done in a year would be now done
in the course of three months. In
three months we would be achieving
what the British did during the
course of nearly 150 years, This,
Sir, has evoked a great amount of
admiration not merely in the country
but outside as well. I had occasion
to travel abroad recently and they
asked me: “How is it that you have
been able to do all this, a poor coun-
try like yours?” The reply to them
is this. That is what the Prime
Minister and others have always been
saying, that we were not going out
asking or begging foreigners to give
us aid. The country is tightening its
belt to progress and, therefore, what-
ever we produce we begin to save
and plough back. In this, the poor
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man to a large extent is contributing
his share. If, in addition to what we
have been doing in our country, we
go outside and ask the people, “we
are not coming to you for begging;
can you please help us to improve our
standards as quickly as possible, and
the help that we need from you is in
the shape of loan and nothing more;
we are prepared to pay back every
pie,” what happens? It is this im-
portant approach that has brought
admiration from -all sources and that
is why the foreign component of our
aid is increasing year by year.

Rs. 10,200 crores is a colossal sum,
but compared to the ‘needs of the
people it is still insignificant. We
want another 30 or 40 or 50 years to
be able to do something for everyone
in this country, Therefore, while
nearly 13 to 14 years have already
elapsed since we attained indepen-
dence, and while we are embarking
on the third Plan, we have to consi-
der the present state of affairs
and to what extent we have had res-
ponse from every sector of the popu-
lation. As a person working in the
labour field and as one connected with
cottage industry and as one who is in
touch with the rural population, I
have got to bring to the notice of this
House that by and large these Plans
have not been able to evoke that
much enthusiasm which was expected.
While the Plans should have evoked
the enthusiasm of every individual, it
has not been the case. If only we had
succeeded in that, the Plan would
have succeeded to a large extent than
what it has been able to do till now.

Why is this so? My point is that
today, if anything, the main factor
in production is agriculture. It is
not so mueh a question of industry.
Industrialisation and improvement in
techniques are both necessary but
unless that vital sector of the coun-
try, the agricultural sector, operates
and operates properly, we will not be
able to catch up with the progress
that we desire. In the agricultural
sector, in the First Five Year Plan,
the total amount spent, whether in the
shape of improvement or community
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development or irrigation or some of
the social services, was less than
Rs. 1,000 crores. In the second Plan,
it came to about Rs. 1,400 crores and
in the third Plan, it is estimated at
about Rs. 2,000 crores. But the
total production from the agricultu-
ral sector itself is about 54 per cent.
Producers who produce 54 per cent
of the producers get only Rs. 2,000
crores today in the third Five Year
Plan, as against Rs, 8,000 odd crores
in the other sectors. Even in respect
of this Rs. 2,000 crores which we are
going to spend, how is it going to be
spent? The majority of the amount
will go in for big irrigation schemes
under which there will be greater
production of jute and cotton which
again means industrialisation to help
the industries, like textile, sugar and
some rice, Today, the common man
anywhere in the country, except in
certain parts of certain States, is not
eating rice; is not worried about sugar,
and he is not worried so much about
jute production. What is important is
this. During this period of 14 years,
due to inflation, the cost of commo-
dities has gone up, and so he has
the right to ask, “after 14 years of
Independence, have I been able to get
a job at all?” That is the first ques-
tion. He can say, “Unless I get a
job, how am I going to eat?”

So, there is the question of unem-
ployment. It is said that in the
second Five Year Plan, 50 lakh people
remain unprovided for, To this is
added another 15 lakh people to whom
we expect to provide employment
but we have not been able to pro-
vide. That comes to 65 lakhs. To
this figure of 65 lakhs, another figure
of 125 lakhs which would be there at
the beginning of the next Plan should
be added. That makes up 190 lakhs
of unemployed. Apart from this, the
third Five Year Plan itself tells us
that more than about 4'5 crores of
people have avocations which give
them work for less than four hours
a day. Therefore, there would be
nearly about 6'5 crores of 65 million
people who have either no employ-
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ment or employment which gives
them very little food. When inflation
is going up, to what extent he has
been able to meet the cost of living
is an important question. So, on this
score, these Plans have not given the
rural sector any very great enthu-
siasm, The worker has got a right to
ask in the rural sector, “All these
Plans are meant for me, and but
then I have not been provided with
a job and in the meanwhile the infla-
tionary tendencies are going up.”

Along with this, what do I see on
the other side? There are people
who make money. Disparities are
increasing. That is also an important
question. So, the Plan has not been
able to evoke the enthusiasm of the
rural population. They say that if
there is an irrigation scheme then
again it is only the wet irrigation by
and large that has come into vogue
during the past ten years. It is only
the well-to-do class of the agricul-
turists that can gain anything and can
cultivate the wet land. It is not the
man who has dry land, the man who
owns the dry land and wants to cul-
tivate it, who can be benefited, He
has not been given any kind of faci-
lity, and 80 per cent of the 80 per
cent of this rural population comes
under this group. Therefore, the man
who owns dry land has not been bene-
fited in any manner. No employment
has been given to him. Even today,
in the third Plan, he does not get
either employment or even good
drinking water to prevent him from
contracting diseases, or to get medi-
cal aid, whereas he has been given the
right to work with an empty stomach,
asked to educate himself on an empty
stomach. This is the aspect of the
situation which does not enthuse the
common man in the rural sector. It is
this aspect which I would like to
place before this House and I request
the Government to see that this Plan
has got to be revised in such a man-
ner that the rural sector gets much
more than what he has been able to
get at this jucture. This is an im-
portant question that I pose before
this House.
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Thus, I have concentrated only on
two important aspects of the pro-
blems, that is, employment, and
the welfare of the rural sector, These
two things go side by side.

Then, I would like to congratulate
the Prime Minister for announcing in
this House that government would
take measures to analyse and find
out where the additional amount to
the national income has gone and
where it is being diverted. I am
very glad that he has made this an-
nouncement, because for the past
three or four years, we have been
putting this question in this House.
It has dawned on the Government to-
day to find out where all this money
has been diverted.

Then, the few employments that is
found in the rural sector is in the
shape of cottage industries and all
that. In the first two Five Year Plans
they mentioned something about
khadi, but in the third Plan, it has
been relegated. They have not men-
tioned anything about it or they have
not given the break-up for it. It is
going to the background. Is it
because that the cotton mills would
be benefited to the exclusion of
khadi? The amount of money that
has been earmarked for khadi, etc,
is very meagre. Last year, and in-
deed for every year, the amount of
subsidy that was given to these cotton
mills has been, and is also expected to
be in the future, to the tune of Rs. 50
crores. But we have been asking that
the poor villager should be given one
or two annas more as a subsidy—a
small bit of money to help him. But
attention has not been paid to that as-
pect of the matter and to that sector.
That is the question that I would like
to ask in respect of the rural sector.
If you have got to do anything now,
it is the first and foremost duty to
find employment by giving them some
kind of work, and that type of work
can be done through cottage indus-
tries and khadi, and therefore, some
amount should be allotted towards
that end.
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Further, it is not that cottage in-
dusries cannot deliver the goods.
What have we done in the shape of
teachnical improvement to the cottage
industries sector? Have we allotted
money for any research in that sub-
ject? Have we given them tools to
produce much more than what they
have been able to produce so far?
These are the aspects of the question
which we have got to look into, If
all this is done, I am sure that the
villager will be able to get more em-
ployment at less cost and deliver the
goods to the nation. and thus they
will be able to feel enthused over the
Plan.

Therefore, the one important ques-
tion is empyloyment, and the second
question is coming to the aid of the
villagers themselves by giving them
not only employment but pure water,
and some kind of good manure to
that agricultural sector of the popula-
tion, who have got only dry land.
Unless these things are done the rural
population is not going to get any
benefit during the third Plan; if they
do not get any benefit, that wil not
be good.

So far as food is concerned, I have
already referred to the question of
rice. A person who has been culti-
vating about 25 acres of dry land, if
wet irrigation is brought about, can
at best cultivate, with a pair of bul-
locks, about 2} to 3 acres of land; that
land would need six times more water
than an ordinary dry cultivated land.
It is said that jowar can be produced
six times more, why, nearly 24 times
more, provided the land is fed with
adequate manure, and quantities of
water is given at proper times. Rice,
on the other hand, needs more man-
power, more bull power, and more-
over, the rice that is produced is not
the best nutrient for man, and the
hay is also an inferior type of fodder
for the cattle, Instead of that, if the
same facilities could be given for dry
crops, the yield can be more. If the
water is let for these dry lands by
restricting the supply to those culti-
vators who are cultivating the wet
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lands—of course, people who were
cultivating rice before should be

allowed to do so, but wherever new
irrigation schemes are taken up, this
could be done—and the cultivators
are asked to cultivate ony the dry
crops, then, within the course of the
next two or three years, the shortage
of foodstuffs that is occurring in the
country could be made good. 400 lbs
of jowar that is being grown today
can go up to 12,000 lbs, or at least
to a minimum of 3,000 lbs, whereas
in the case of rice, it is only expect-
ed to double itself. The amount of
man-power is the same, the bull
power is the same, and large quanti-
ties of manure is not required, though
if it is there, it is well and good,
but if only water ig given, you can
raise a bumper crop and produce what
is necessary. This aspect of the
question is not being tackled pro-
perly.

Lastly, I would say a word about
the machiney for the implementation
of the Plan. It has been said that the
machinery that is working, namely
the Government servants, are not of
the proper type. Many people have
complained about that here, It is a
fact that the implementation machi-
nery is not doing very good work.
But whose fault is that? When I am
saying this, I am looking at it from
the common man’s point of view.
Here are the Government servants
who could deliver the goods after In-
dependence, when there was trouble
in the north, between the Muslims
and the Hindus, and when there were
several other adverse factors taking
place. They delivered the goods; and
they were loyal to the country. And
whether one liked it or not, during
the recent strike also, they were able
to deliver the goods to Government.
The fault lies with the lack of firm-
ness of policy, with the Government
themselves. If only they have the irm-
ness of policy, these present Govern-
ment servants, all types of them, can
deliver the goods. It is the lack of
a firm policy with Government that
is at the root of the whole affair. If
that is there, I personally feel that
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the plans can be properly implemen-
ted. 1 congratulate the Government
servants for their capacity to adapt
themselves, but they can adapt them-
selves to the situation only if the
Ministry itself is firm and takes a firm
attitude and follows a firm policy,

Shri Damani (Jalore): For the last
two days, the discussion on the Draft
QOutline of the Third Five Year Plan
has been going on in this House. I
have heard the speeches of many hon.
Members. I find that many hon.
Members have criticised the policy
ad the system of planning. According
to me, planning is most essential, and
I would say that the targets fixed for
the Third Five Year Plan are also
realistic.

The outlay on the Third Five Year
Plan is about Rs. 10,200 crores, which
is nearly equivalent to the targets
fixed for the First and Second Plans
together. It is obvious that as we
advance industrially, the country will
require more money to develop many
other things, and, therefore, the figures
will become higher and higher. The
estimate has been made that there
will be an increase of 51 per cent in
the public sector investment and
about 29 per cent in the private sector
investment during the Third Plan
period. I think both would be able
to do their best, and let us hope that
both of them would fare well.

If Government want to modify this
system of placing a plan for five years
before the House, I think it will be
more beneficial if there are annual
plans. Businessmen also prepare
plans for five years or three years
and so on, but they split their plans
annually, eand they fix the targets
which are going to be achieved an-
nually, and at the end of each year,
they consider what achievements they
have made in that year and what fur-
ther additions are required' and 1n
the light of that, they prepare the
plan for the next year. If planning is
done in this way, then, every year,
the progress can be checked up, and
the plan can be revised and framed in
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the light of the actual achievements.
In the same way, if we split up our
plans into annual plans, then the pic-
ture will remain the same, there will
be no change in it, but the planning
will be done in instalments or in sec-
tions. After completing one year, we
can place the achievements during
the year before the House here or the
rspective State Assemblies, and then
say that these are the achievements
that we have made during the last
year and these are the targets for the
next year, and these are the modifica-
tions that are required and so on;
then, the public will know the actual
position better. I think this kind of
thing will be better in this fast run-
ning world where many things are
likely to change. Therefore, I think
that if this system is adopted of split-
ting up or dividing these plans into
five parts, and each part is placed
before the House separately, just as
the Budget is placed before the House
by Government every year, and the
achievements during the previous
year are placed before the House and
discussed, and then the next year's
targets are fixed, that will be very
helpful; and that will clear many
uncertainties, and will be welcomed
also very much by the public, and
greater responsibility also will be
shared by them.

During the Second Plan, the coun-
try has achieved so many of the tar-
gets, just as the hon. Finance Minis-
ter has pointed out today; he has
given all the details of the achieve-
ments made during the Second Plan
period. I do not therefore, like to re-
pest them, but I would say that dur-
ing the last four years of the Second
Five Year Plan, the atmosphere of
expansion of industries and expansion
of other activities has spread consi-
derably. In every part of the coun-
try, more industries are coming up
now; people are anxious to put up
more and more industries; the poeple
are putting their savings in industries
and so on. And many of the items
which we were importing from abroad,
and for which we had to depend on
other nations are now being produced
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in our own country, and in this way, a
huge amount of foreign exchange
which we used to spend before is
being saved. In the years to come,
there will be a greater saving of
foreign exchange. So, the best
achievement of the Second Five Year
Plan is that it has created a good
atmosphere and also a very suitable
climate for industrialisation of the
country, and it has also resulted in
increased production of various items.

Regarding the resources, it has been
estimated that we should tap Rs.550
crores by deficit financing, Rs.550
crores by way of small savings, and
Rs. 1600 crores by way of taxes, and
Rs. 850 crores by way of loan from the
public, or public borrowings. These
are the estimates that we find in
the Draft Outline. Here, I want
to suggest that if the target in
respect of borrowings in increas-
ed to some extent, that would
be more helpful; for, in an expanding
economy, if the target for public
borrowing is increased, it is more easy
of achievement. Further, in the sphere
of small savings, up till now, we have
not been so very successful. There-
tore, this suggestion could be consi-
dered. Regarding the target in res-
pect of taxes namely Rs. 1650 crores,
many hon. Members have already
expressed their views about this.

15 hrs.

I want to say that if the limit of
taxation is reduced and public bor-
rowing increased, that will be a heal-
thy thing, because there will be a
contingent resource available with
Government in case of an emergency
when it can be utilised. This is very
essential.

Then I wish to refer to two things
18 which the Government should give
more attention. The first relates to
the exploration of oil. At present,
we are importing all crude oil. We
have to spend a very huge amount of
foreign exchange for payment there-
of. Now that oil exploration in the
country has made certain that there
are great possibilities of getting oil in
commercial quantities here itself, if
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Government allot more money, more
foreign exchange, for exploration, it
will result in a substantial saving. As
more and more oil is obtained, to
that extent there will be a saving of
foreign exchange. Therefore, this
matter should be given a higher pri-
ority. If this is done, it will also as-
sist in giving some relief to those who
are unemployed.

The second matter relates to ship-
ping. We are now paying a huge
amount of foreign exchange by way
of freight. At present, we are im-
porting hure quantities of foodgrains;
we are also exporting huge quantities
of goods. But so far as shipping is
concerned, for all this we have to
depend largely on foreign companies
to whom we have to pay foreign ex-
change. Therefore if we invest more
money and purchase more ships, the
saving will be immediate. It will br-
ing in quick returns and to that ex-
tent, save foreign exchange.

As regards the textile industry, I
want to say a word. The prices of
cloth are under discussion now. The
textile industry has achieved the tar-
get laid down in the Second Five
Year Plan. But still the demand for
cloth is increasing.

Shri Braj Raj Singh (Firozabad):
Prices too.

Shri Damani: Prices are rising due
to increase in demand. There are
so many things connected with it.
That is not the subject of discussion
now.

I suggest that the organised sector,
the mills, should be allowed to in-
crease capacity as early as possible
so that they can produce more and
can meet the increasing demand.
The plant and machinery for the
textile industry are mostly being pro-
duced in the country now. So we will
not require any foreign exchange for
the importation of plant and mach-
inery. Therefore, it would be easy
to increase the existing
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Hence a decision should be taken im-
mediately to allow the industry to
increase its capacity at least by 25
per cent to meet the increased de-
mand which we expect in the next
five years.

Then there is another thing. At
present, 10,000 of our students are
receiving education in foreign coun-
tries, for which we have to spend a
huge amount of foreign exchange, If
that amount is spent in the country
for putting up technical institutions
here, we can save that money and
also educate our children. Therefore,
more funds should be allocated for
starting technical institutions in the
country so that foreign exchange will
be saved and side by side, our chil-
dren will also get education in the
country.

Shri Rajeshwar Patel (Hajipur): I
thank you for giving me this oppor-
tunity to participate in this discussion
on the Draft Outline of the Third
Five Year Plan. Already more than
40 Members have examined the Out-
line of the Third Plan from all pos-
sible angles and have also in the pro-
cess examined our achievements dur-
ing the First and Second Five Year
Plans.

As we all know, quite a few have
rightly appreciated the achievements
made during the First and Second
Plans; there have been others who
have conceded it rather grudgingly,
and, unfortunately, there are some
who still do not see any signs of achi-
evement. I hope in the course of
years to come when things start almost
staring them in the face, they will be
able to appreciate that we, in the very
adverse circumstances we found our-
selves, have really made a good job
of the resources employed in the Five
Year Plans so far.

It is true that in a backward and
under-developed country like ours,
whatever we do is an achievement.
Yet it cannot be said that we have
achieved all that we could. Perhaps
those who still do not feel impressed
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by the achievements are those who
want still more rapid progress. I hope
after the completion of the Third
Plan, the tempo of development will
be sufficiently rapid to create a good
impression on those hon. Members
also.

Having said this, I would like to
speak a little about the Planning
Commission, how it was envisaged to
function when it was constituted. As
we all know, the projects included in
the First Plan were the projects which
were, most of them, already in
existence. The Commission sort of
gave them the shape of plans. Those
were the projects for which they were
not accountable. But when we
constituted the Commission, the
objective was that because of the very
limited resources of the country and
the urgent necessity of exploiting
those resources to the best advantage
of the country, a  permanent
Commission should be formed which
go into the details and set up some
kind of machinery to have a clear
idea of the actual resources available.
Uufortunately, during the four days
of the discussion that I have been
very carefully listening to, resources
have come to mean money and at the
most at places they include also
technical know-how and personnel. To
my mind, resources also mean the men
who live in this country. If our
planners instead of having only
concentrated their attention on the
monetary resources and the know-how
resources, either local or imported,
had also taken pains to realise the
spirit that was there behind the
expression ‘resources’ as given in the
terms of reference of the Commission,
probably they would have thought of
the rea] India, also 70 per cent of it,
I dare say, the village India which
remains  unemployed or under-
employed,

Now, unfortunately, the govern-
ments, particularly in States, have a
kind of machinery which is not coping
with the problems and tasks they have
rightly taken upon themselves. The
way out would have been to part with
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some of the responsibilities which
have fallen on their shoulders. Some
governments, in certain parts of the
country, saw thc necessity of doing
it and others are still resisting.

The Planning Commission has been
making the suggestion for a long
time. They first started with the
Community Project idea. When they
found that the Community Project is
not yielding th results they had
expected, then, they thought in terms
of the panchayates. And, now, they
have come out almost with a clear-
cut idea that the develomental
activities of the villages cannot, in
the nature of things, be looked after
by either the State Governments, or,
still less, by the Central Government.
But this realisation, unfortunately, is
not dawning on all the States with
such clarity as it ought to be. It is
my hope that the Planning Commis-
sion will try to impress upon the
Governments, as it has been referrtd
to casually in the Draft Outline, In
the Draft, somewhere they have
mentioned thas it is their hope that
the zila parishads, the panchayat
parishds and the block parishds will
come into being throughout the
country before the Third Plan starts.
I really want to impress upon this
House the urgency of taking this step.

For the last three or four days, hon.
Members here have tried to make out
that even if the Plan was good, even
if the projects were such as might
have brought prosperity and happiness
to the people, the way they were
implemented, the indifference with
which they were implemented could
not secure to the country what
they could have—those projects and
those plans. And, I think, there is
some amount of truth in this criticism.
Instead of examining, we, sometimes,
are in the habit of brushing aside such
criticism. I think that a discussion
on the outlines of any plan is the
appropriate occasion when we could
examine it inside out, sort of tear it
to pieces and then come to certain
conclusions.
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As some hon. Member has already
said, nobody in this House is opposed
to the idea of planning. That is
obvious. In an under-developed
country we cannot achieve big results
with limited resources unless we plan.
Planning means only putting our im-
mediate resouces to the best use.
Even Acharya Kripalani when he said
that we should pause and consoli-
date, all he wanted by implication to
mean was that we have set certain
things in motion and, probably, we
are not being able to consolidate and
take the fullest advantage of those
things. It is time we sort of pause
and find out whether we have pro-
ceeded in those matters rightly or not.
If we are fully satisfied we can go
ahead. He is not opposed to it. His
emphasis is on cottage industry and
on small-scale industry because he
is convinced that in a vast country
like ours, where there are thousands
and millions of people unemployed
and under-employed, big schemes or
big industries could not be the solu-
tion of unemployment or under-em-
ployment of this country which every
one of us is very keen on industrialis-
ing in a big way.

Not even Shri Masani said that he
was opposed to planning. Therefore,
in such cases, I do not think it is at
all necessary for anyone to take a
partisan stand and say: ‘I must de-
fend what is obviously a mistake or
what is wrong’.

For instance, a good lot has been
discussed, not only on this occasion
but on a previous occasion also, in
this House regarding our steel plants.
We, in fact, have been rightly criticis-
ing the Government for not having
included, as it was very plainly told
by the Prime Minister, at least one
Steel project in the First Five Year
Plan itself. We wanted to make
good what we could not do in the
First Five Year Plan by including
three plants.

Unfortunately, I feel, as the report
of the Estimates Committee also shows
that the gentlemen who happened to
be in charge of having our three
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plants in the public sector, to say the
least, were not qualified to hold those
positions. If we have not achieved
results we are all to blame for putting
such persons in charge who could not
do things. I do not want to neme
any person. Even though the Esti-
mates Committee pointed out those
things to them at the proper hour,
they would not listen; they would
always have a reply. Those replies
might win a debate; but, when the
actual results have to be shown in
proof, those arguments are not going
to disprove or dispel the doubts that
were raised then. We now find that
because the plants did not come in
proper time, because the coke-oven
plants did come in proper time—for
all such reasons—our targets could
not be achieved.

If there is criticism like this, I
think, the Planning Commission or
Government have no reason to be
very sensitive about it. I think they
should welcome such criticism and
see to it that they provide for things
in the coming Plan in such
a manner that such criticisms are
not levelled against them. After all,
this is a Plan for the development of
the country. The present Govern-
ment or the Planning Commission, I
believe, are doing things in the best
interests of the country. They are
men; they are fallible and they can
make mistakes. But they need not be
sensitive to the criticism which are
right. They will only benefit from
the criticisms that have been levelled
at their plans here in this House.

The Deputy Minister of Labour,
Employment and Planning (Shri L.
N, Mishra): Yes.

Shri C. D. Pande: He assures you.

Shri Rajeshwar Patel: I am thank-
ful to him; he is one of the limbs of
Government.

Shri C. D.
(Interruptions).

Shri Rajeshwar Patel: I want to
tell him that the Planning Commis-
sion would be better advised in my

Pande: Limb only?
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opinion, to address itself to the main
task that was assigned to it to find
out formally the resources that are
available and to put them to the
best use. By resources they
should take into consideration the
existing, at least, 10 to 15 crores of
the people of India. Now how could
they be enthused? How could the
people living in the villages be en-
thused to participate? I know it is
a gigatic task and I think it is an
impossible task for any Government
to do. But if we were to decentralise
our power, which we in any case are
not utilising, which we are incapable
of utilising, then it can be done. Be-
cause, even when the British Govern-
ment was there there used to be
district boards and local bodies and
education, sanitation and s0 many
other items which are being looked
after directly by the State Govern-
ments and Central Government used
to be subjects exclusively in the do-
main of the activities of the district
boards end local boards. I am not
askinf for anything new.

I have had occasion to speak on
this subject and to study this sub-
ject in other places also and 1 am
convinced that if there is any neces-
sity of introducing any kind of am-
endment that should be done and the
Consitution should be amended.
There should be a three-tier Govern-
ment, Central, State and Local gov-
ernment, the last on the block-wise
basis. Unless we are prepared to
give them the powers, the responsi-
bility, we are not going to enlist their
support. They alone know their pro-
blems. With the best of motives,
with the best of goodwill we cannot
from here know the real needs and
difficulties of the people living in the
villages. The best among us can pro-
ject our mind but we cannot, for the
life of us, understand what their real
difficulties are. The moment responsi-
bility is put in their hands I am sure
you and I will be simply surprised at
the rapidity with which the dormant
and dead villages come to life. I
have absoultely no doubt about it.
That is one task which I think the
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Planning Commission should attend
to.

The second such element in our
country is the cattle which does not
speak. In the First Plan the atten-
tion of the plarmers was drawn to the
problem of cattle. To many of us it
is still a surprise, rather a news,
that in our country we have 25 per
cent of the world’s cattle, though the
milk yield on per capita basis is
perhaps the lowest in the world. The
First Five Year Plan and, before
that, one of the apostle’s of non-vio-
lence, Mahatma Gandhi, suggested
that the economy of th;s country can-
not be saved unless the unwanted
cattle are segregated by creating
a sort of great prison in the
jungle where all the unwanted
cattle can be put. Taking a cue
out of what he said, the First
Plan did contain the proposal
of creating Gosadans where the un-
wanted cattle can eat well and die
their natural death. That task is
laudable, particularly in view of our
own traditions and background, where
people have come to have some kind
of belief in sanctity of cows, bulls
and all that. We can solve this pro-
blem by opening Gosadans without in
any way affecting the sentiments of
the Hindu community.

Whenever I had an opportunity to
discuss this with anybody, either here
or in the villages, they say that they
cannot do anything in the matter, It
is a well-known fact that nobody
keeps a useless cattle at his door.
He wants to sell it to the butcher.
Now the law comes in his way. For-
merly, it was the religious sentiment
which used to come in the way; not
even the religious sentiment as what
the neighbour will say. And the
neighbour will make life impossible
if he does that openly, Therefore,
he never hag the courage of con-
viction to openly sell it to the
butcher. He used te sell it through a
community called Chamars, who sec-
retly used to purchase it from the
people.

Once I was travelling in Himachal
Pradesh and in a village I said that
their corn crops seemed to be very
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good. They said: “what is the good
of growing a good corn crop? 'I.'he
monkeys will come and devastate it.”
I asked: “why do you utter the name
of Hanumanji in this disparaging
fashion”? He immediately replied: “If
it is a race between the life of my
child and the life of the child of
Hanumanji I do not want to be
beaten there.” All of us, including
Kaka Kalelkar, were there and we
asked: “what do you want?” They all
came in a group and said: “recommend
the grant of gun licences to us so
that we could kill those monkeys.”
Dr. Parmer happened to be then Chief
Minister there. We wrote to him that
these people are willing to get the
monkeys killed; if he can send some
gun men they would be very much
obliged to him. I am glad to inform
you that the Chief Minister did it
and the people of that area are happy.

It is a question of taking a bold
step. Unfortunately, our record in
this matter has been just the opposite,
There was no necessity of a law in
the country prohibiting the killing of
useless cattle. Because some people
have a very ill-conceived notion of
their duties towards cows, because
of the fear and criticism of such
people, at the behest of such people
we have been stampeded into making
a piece of legislation which, I am
sure, is going to ruin our country in
spite of all the efforts that we are
making through the Five Year Plan
to save the country.

Mr. Chairman The hon. Member
should conclude now.

Shri Rajeshwar Patel: I will finish
in two minutes.

Now these 170 million cattle give
us Rs. 1,000 crores worth of milk and
ghee even now, We hardly realise
out of the whole economy of Rs. 10,000
crores in a year Rs. 1,000 crores are
being contributed by these animals.
If you take into account also the value
of the power they supply for plough-
ing then it comes to about Rs. 1,500
crores. This huge source of energy,
this huge source of wealth, the ad-
vantage of which mostly could have
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gone to the villagers, is not being
properly looked after. Yesterday,
Pandit Thakur Das Bhargava was tel-
ling us that in his own life time the
yield of milk per cow in the Punjab
has come down from 20 to 30 lbs., to
7 lbs, per day. Also, in those days
the bulls could pull 30 to 40 maunds.
Now they are pulling only 15 to 17
maunds. Obviously, he was trying to
analyse the problem. But he did not
go the whole hog. Where does the
reason lie?

So much of fodder is being destroy-
ed by unwanted cattle. We talk of
pests. We talk of rats and mice. But
we do not talk of the destruction that
is being done by unwanted cattle,
What have you done in the matter?
Of course, I am not suggesting that
vegetarians like me should be asked
to eat cows. I do not say that. I am
only suggesting to the Government to
have more Gosadans. For Heaven's
sake, do realise the seriousness of the
problem.

Acharya Kripalani: If they are
destroyed it is very much better.

Shri Rajeshwar Patel: I personally
would agree with you. I make myself
bold here to say that we should make
a good job of it rather than beat
about the bush when the bush is not
prepared to take the unwanted cattle
either.

Then, it is not because I happen to
come form Bihar where the Bokaro
plant is to be located there but
because of the desirability of having
a fourth steel plant in the public
sector during the Third Plan, I want
to say a few words on that subject.

I advisedly used the words ‘public
sector’ because there is wrangling and
efforts are being made all over some-
how to get it in the private sector.
That is why I used the words ‘public
sector’. The fourth steel plant is a
necessity.

This morning Acharya
told our hon. Finance
“Unless you have the full

Kripalani
Minister,
capacity
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realised of the plants that we have
set up why should you go in for the
fourth?” That is exactly what we
thought during the First Five Year
Plan period. Our people who are
giving us an idea and an estimate of
our requirements said that -5 million
tons of steel will be enough. We
had in fact gone in for only a °5
million ton plant at Rourkela. But
soon, after one year, we realised that
it should be 1 million tons,

Yesterday Shri Masani wanted to
lay all the emphasis on agricultural
development. I hope I am not second
to him in my desire of development
in the villages particularly of agri-
culture. But I would like to know
this. There is 30 crore acres of land
under the plough in this country.
Even if the 300 million acres re-
quired one ton of iron for ploughs
and for all kinds of small implements,
our requirement will be 1 million ton
only for agriculture. What is
the quantity that we are giving
to them? We are all the time
shouting that we should have more
production. You do not give the
tools to our farmers and you
want them to produce more! You
do not give them the fertiliser and
you want them to produce more! I
have yet to meet a farmer anywhere
in the world who can compare
with the farmers of this country. I
say this on my personal experience,
having seen the farmers of the most
advanced countries, like America and
others.

So I would once again request the
Planning Commission through you
that it had better concentrate upon
collecting dependable statistics and
not merely depend upon the statis-
tics supplied by the National
Sample Survey which unfortu-
nately—I do not know what to
say. They say our production last
year was 96 million tons and we con-
sumed it. The target of the Second
Five Year Plan was only 80 million
tons. If we have to depend for our
planning on statistics of this nature,
God alone help us and the Plans.
Then the doubts that are raised in
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this House and outside will be very,
very justified.

Shri Birendra Bahadur Singhji
(Raipur) Mr. Chairman, Si I am very
grateful to you for giving me the op-
portunity to speak. During the three
days of the debate sufficient water
has already flown under it. Many
speeches have been made and I do
not think one is left with much to
say now, However, there are one or
two things which I want to stress
upon.

The basic defects of the Plans when
it comes to execution is administra-
tion. Whatever we have been hearing
up till now and wherever the Plan
has failed it comes to this. The
intentions of the Planning Commission
are very good and very laudable. In
fact, very good for the country and
they have produced very good results.
But whatever the intentions are, when
the question of implementation comes,
I am afraid it is not so there. I
come from the State of Madhya Pra-
desh. If you go through the Plan-
ning Commission’s report on the
draft Plan you will find that it has
been said that special interest is al-
ways shown to the backward States.

Further, as you know Sir, in the
year 1957 when the States reorgani-
sation took place it was greatly
stressed that this new State which
was formed up would receive all
the help, all the aid and all that is
necessary and required from the
Centre. But I am sorry to tell you
that though the State is the largest
in India now, after the formation of
Maharashtra and Gujarat, there is no
largeness so far as planning and other
things are concerned. For example,
I can say this with all confidence that
during the two Five Year Plans
Madhya Pradesh never received ony
major or medium irrigation scheme.
When the Second Five Year Plan
came, new portions were added to
Madhya Pradesh then. If they did
receive anything, it was only the
Chambal project. That project came
from Madhya Bharat. This is only
one thing,

I will take another instance of the
community projects. In my own
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own district something over Rs. 12
lakhs or Rs. 14 lakhs have simply been
wasted. What is the result? The
whole of the community development
areas have lovely buildings for all
the Block officers. What do they do
with the money? If the people ask
for a road, the road is not produced

but something else is produced.
If they ask for irrigation pro-
jects, the officers produce some-

thing else, These things are happen-
ing there. In the end if a tank is pro-
duced, it results only in good spots
of picnics for the officers to go and
waste petrol, with number of cars.
This is one typical instance.

When the question of administra-
tion of these areas comes, no one
bothers to see anything about it. No
one bothers where the money is
going, what is happening actually and
whether it is rightly utilised or not.
I do say that the community projects
in other States or roundabout Delhi
must be good because we see a lot
of foreign visitors going and visiting
those areas. But apart from this, if
you really want to go and see what
is happening in these backward rural
areas where these community deve-
lopment works have been carried out,
I can tell you with all the confidence
you will find that the result has been
very, very poor. Consequently, now
the result is that no one is taking
any interest in these community pro-
jects. The officer must go on tour. So
he just goes round, sees a few odd
things and because he has got to give
a report to the Government produces
something of the sort and sends it to
the Government.

Another thing is the wastage, We
do not say that there is anything that
is not being done or that the inten-
tion of the Planning Commission is
not there. We are today asking for
foreign currency. We are today ask-
ing for help and others. We want to
see that all this money is well spent
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so that tomorrow the villages take
pride in it and they would be happy.

I come to another point where
Madhya Pradesh is again concerned.
It looks very odd that I should be
speaking for this State every now and
then. But the result is there. It
happens to be that it has not got any-
body else. I must say that whatever
results have been produced, it was
only because of one dynamic person,
late Pandit Ravi Shankar Shukla, It
is due to him that today we find the
steel factory which is operating in
Bhilai. At one time we were not
getting it also. It was going some-
where else. It was due to him that
we got it.

When the question of food comes,
Madhya Pradesh must be tapped first.
Everyone must go with a begging
bowl to Madhya PRradesh. Madhya
Pradesh will have to supply it to
everybody. Irrespective of the rate
that Bombay gives or the neighbour-
ing States give, Madhya Pradesh must
sell it at whatever rate other States
want. When the question of anything
else comes, Madhya Pradesh is the
last State to get it, For instance,
take the fertilisers or food subsidies.

An Hon. Member: You have got the
the Electrical Factory.

Shri Birendra Bahadur Singhji:
The Heavy Electrical Plant was being
located in a backward tract but for
political reasons it was moved out to
Bhopal. Once things are agreed, once
you decide upon the priority and
once you decide upon things to be
done, they have to be done in proper
places. Actually this Heavy Electri-
cal Plant about which you are saying,
it was being built in the backward
tract of Chhattisgarh because it was
meant for that place. Subsequently
for reasons not known, within the
twinkling of an eyethe whole thing
was moved to Bhopal. Anyway, we
do not dispute it.

Now I come to the fertiliser plant.
Time after time the experts had



4933 Motion re:

given the report that it should be in
Madhya Pradesh, Now that fertiliser
plant has disappeared. It has gone
to some other State. When we dec-
cide upon priorities and when we
decide upon such things, we must stick
to them. Why am I saying all this
about this State today? This large-
ness of the State is not a creation of
the residents of Madhaya Pradesh.

The Deputy Minister of Finance
(Shrimati Tarkeshwari Sinha): May
I remind the hon. Member that the
fertiliser plant is still under consi-
deration? He should not say that it
has just gone out.

Shri Birendra Bahadur Singhji:
Now I come to another aspect, the
question of railways. What new
railway line have we received? What
new stations have been built? Even
the capital of the State has not got
a regular airiel stoppage—only twice
a week. We have not got a decent
station there, If these things are not
rectified, if these things are not cor-
rected, a time will come when there
will be a demand in this very House,
—I may not be here then—that this
large State of Madhaya Pradesh
should for economic reasons, be
broken up into two. Everywhere you
find smaller States coming up. Madh-
ya Pradesh is a State where the Sun
never sets. So, even if you do not
yant to do so, you will find that a
time will come when a decision will
have to be taken to break this State
also because it is too large.

An Hon, Mesmber: What is the name
of the other State?

Shri Birendra Bahadur Singhji:
Whatever sounds to you good. We
do not believe in this naming busi-
ness.

So far as Madhya Pradesh is con-
cerned, this is an important aspect
which should be borne in mind,

Now, Sir, I come to another point
and that is the cost of living index,
which has shot up by about 30 points,
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and it is high time that this question
receives consideration. Every atten-
tion should be paid by the planners
that the cost of living is reduced and
the standard of living which I would
say is going down should be made
to go higher up. Similarly, regard-
ing the shortage of foreign exchange,
I do hope that it will receive the
immediate attention of the Finance
Ministry and the planners, because
this is an immediate problem which
has come up. Otherwise there will
be further employment and more
inflation; import of our essential raw
materials also would suffer.

I would not like to take much
time of the House. There have been
several brilliant speeches and I am
only repeating some old thing. In
view of our border troubles, the
planners should give the highest
priority to our defence problems. One
of the hon. Members who spoke day
before yesterday referred to this. I
would like to repeat the same thing
that the time warrants whatever you
want to do so far as planning is con-
cerned, the broader aspect of the
defence of the border should not be
lost sight of.

The other difficulty that comes in
the way of the implementation of the
Plan is strikes and lock-outs. I hear
Government is trying to do something
to prevent this in the case of the
essential services. But it is high
time that we saw to it if our produc-
tion is to increase, that these strikes
and lock-outs do no affect our basic
essential industries. At the same time
I would like to say this that wherever
conditions of service are not good
they should be improved and a
reasonable remuneration ensured. I
was the other day in Calcutta when
1 saw a lock-out in the Great Eastern
Hotel; it had been going on for some
time. There the management was at
fault; it had nothing to do with the
strike. Similarly from the sidg of
Government or business concerns pro-
per amenities must be provided, so
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that strikes of this nature are pre-
vented and our plan does not suffer
in any way. Lastly, I would once
again appeal to the planners to ses
that in the larger interests of the
country and the plan, Madhya Pradesh
is not neglected.
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Mr. Chairman: The hon. Member
should now conclude.
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Mr. Chairman: May I request the
hon. Member to kindly close his
remarks, because he is taking up new
points. Then there will be no end
to his speech. He has taken more
than his time.

st 90 37 : IgT W=, § GO
a0 ¢ | F erET ATEET B

Shri Naushir Bharucha (East Khan-
desh): Many of us feel that this
Third Plan, which by some is regard-
ed as a great human venture, may
very probably end in a tragedy of
good intentions self-defeated. This is
due largely to the fact that there
have been bad estimates of resources,
and there has been unfounded over-
enthusiasm on the part of the planners
and the Government.

I shall come directly to the question
of resources. It would appear that the
Planning Commission has considered
the needs of the country without
considering its resources first. then
found out what would be the indus-
tries etc, which would satisfy those
needs, put them out down in the
Plan, and then gone about hunting
for the resources. Even a
cursory glance at the resources
will convey to us that all
these resources have been considera-
bly over-estimated. Among the re-
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sources the first item is balance from
revenues on the basis of existing taxa-
tion. I fail to understand how they
hope to get Rs. 850 crores from this
source when States after States are
presenting deficit budgets and have
not been able to raise their income. I
am convinced that so far as this
source is concerned the Planning
Commission and the Government will
be bitterly disappointed.

The contribution from the Railways
has been hinted at Rs. 150 crores and
probably they will get this amount
especially when as the Prime Minis-
ter has hinted, they are going to
increase the railway fares.

There is another surprising item—
surplus from other public enterprises
_iron and steel, fertilisers, oil ex-
traction, and refining, post and tele-
graphs and so on. They have put
down a total income of Rs. 300 crores.
So far as iron and steel is concerned,
we have not yet got into strides of
production and so much so, we do not
even know the cost per ton for the
production of steel in the public sec-
tor. How then do we estimate the
profit? I do not know. In addition,
they are expecting from the State
Electricity Boards and State Trans-
port Undertakings about Rs. 140
crores. I wonder if the Planning
Commission even knows that the State
Electricity Board cannot charge more
than what is provided for in the sche-
dules to the Electricity Supply Act of
1948. There are formulas provided
for calculating the price of electricity
and these Boards have to conform to
it. Where is the scope for increasing
the charges beyond a point? (An Hon.
Member: Change the Act).

So far as the State transport under-
takings are concerned, I was for five
years in the Bombay Legislative As-
sembly and we came to know that
after spending Rs. 4 crores of invest-
ment in the Undertaking in one year
the profit shown was only Rs. 23,000.
There was, besides the camouflaging
of the real position by under-esti-

AUGUST 23, 1860

Draft Outline of 4956
Third Five Year Plan

mating the depreciation and setting
aside a very inadequate amount of de-
preciation and still the Planning
Commission hopes that they are going
to produce, between these two re-
sources Rs. 140 crores.

The question of income from the
public sector undertakings raises im-
portant issues. Are we going to re-
gard these undertakings as milch cow
which could be milked to an indefinite
extent? What is the guiding princi-
ple for fixing the price of the com-
modity or service which the State
undertakings produce? Can they be
permitted to exploit their monopelis-
tic position with the aim of producing
something by way of surplus to the
extent of Rs. 440 crores for the pur-
pose of this Plan? In America, there
is considerable amount of litigation
on this point because there the public
utility services are not allowed to
dictate the prices to the consumer
beyond what is legitimate. I think a
time has come when a ceiling has to
be placed, just as the one placed on
the electricity supply undertakings,
beyond which the public sector under-
takings should not be allowed to
charge for the commodities they pro-
duce or services they render.

So far as borrowing from the pub-
lic are concerned, they have been
over-estimated, though 1 wish the
planners all success. They seem to
imagine that the Government credit
stands so high that they will be in a
position to get this amount of Rs. 850
crores from the market. May I point
out that the credit of the private
enterprise stands far higher than that
of the Government? With all the
institutional supports that the Gov-
ernment can command, they could
not get beyond the target provided in
the Second Plan, whereas in the pri-
vate sector whenever it floats any
company, the issues are heavily over-
subscribed. In one case there was a
over subscription to the extent of 60
times the amount the company requir-
ed!
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Again so far as the reserves from
the steel equilisation fund is concern-
ed, I am of the view that .this is
nothing but an indirect taxation with-
out consulting this hon. House and
that also raises the same issue as I
said before that the public sector
undertakings must not be allowed
because of their monopolistic position
to dictate the price to the consumer.

I next come to the question of addi-
tional taxation which is to the extent
of Rs. 1,650 crores, two-thirds of
which will have to be found by the
Centre—Rs. 1,100 crores roughly.
That means Rs. 220 crores of addi-
tional taxation per year, over and
above the taxation under which the
country is already groaning. The
Planning Commission has itself said
that so far as direct taxation is con-
cerned—income-tax and the corpore-
tion tax—there is no scope to raise
more and the hon. Finance Minister
admitted this in so many words in
the course of his speech this morning.
The Planning Commission has also
said that whatever you can get more
is by way of tightening up the ad-
ministrative machinery. To say that
the Central revenues will get Rs. 1100
crores more by way of additional
taxation and the States Rs. 550 crores
is to my mind an extremely tall order.
Even if you succeed in collecting this
tax, it is bound to have a depressing
effect on capital formation. To expect
the States to produce, on an average,
Rs. 100 crores more per annum while
so many of them are showing deficit
budgets is, I think, to expect the im-
possible.

Coming to the foreign exchange
position, the Planning Commission is
budgeting—I do not know with what
optimism—for a sum of Rs. 2200
crores which they hope to get by way
of budgetary receipts, corresponding
to external assistance. Let us bear
this in mind that the Commission it-
“self has warned us that it cannot say
that it will be in a position to get this
amount. But we are hoping for it! I
do not know whether the hon. Fin-
ance Minister going about with a beg-

BHADRA 3, 1882 (§AKA)

Draft Outline of 4958
Third Five Year Plan
gar’s bowl will return with some luck.
I wish him luck.

Shri Morarji Desai: May I say that
1 have never gone with a beggar's
bowl anywhere at any time and I do
not intend to go with a beggar’s bowl
at any time.... (Interruptions.)

Shri Naushir Bharucha: Let us hope
that external aid will fall like manna
from heaven.

Shri Morarji Desai: That does not
mean that also.

Shri Naushir Bharucha: May I
point out that the planners have
absolutely underestimated the foreign
exchange requirements and that apart
we are starting with the Third Plan
with no foreign exchange reserves at
our disposal whatsoever. The re-
serves of the foreign exchange have:
been drained to the last rupee. I
think it was my hon. friend Acharya
Kripalani who said that the foreignm
exchange was as low as Rs. 144 crores.
I think it is round about Rs. 128
crores but that is a minimum below
which you cannot go. That is the
irreducible minimum which is to be
maintained es fiduciary backing for
our paper currency. We are starting
the Third Plan without having a single
pound sterling in our coffers and yet
we have budgeted for Rs. 32000 cro-
res of foreign exchange.

Sir, the foreign exchange com-
ponent directly involved in the Plan
itself is Rs. 2100 crores. As the Plan--
ning Commission has pointed out,.
even if we do not consider the foreign
exchange component directly involved
in the Plan—Rs. 2100 crores—you will
fall short at the end of the Second
Plan in your foreign exchange resour-
ces to the extent of Rs. 500 crores be-
cause of the balance of payments
position. Not only that. Because of
the PL. 480 commodity assistance we-
shall require another Rs. 600 crores.
That means all told it will be Rs. 3,200
crores. There is no warrant for ex-
pectation that we will beable to get
this amount of foreign exchange from
anywhere. The worst part of it, and
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what the Planning Commission and
the hon. Fiance Minister have for-
gotten is that the bulk of these foreign
~exchange requirements will be requir-
ed within the first two years of the
"Third Plan.

Sir, we have had deferred credit
facilities in the Second Plan. Repay-
‘ments have got to be made now.
Greater expenditure has to be incur-
red in the inception stages of the
various projects and other works
Therefore, the bulk of the foreign
exchange will be required in the
course of the first two years of the
‘Plan. That may be roughly calculated,
taking Rs. 3200 crores as the total
requirements according to  their
estimate, at Rs. 2300 to Rs. 2400 crores
‘in the first two years. I do not know
where we are going to get external
assistance of that magnitude and we
‘have been frankly warned that our
-foreign exchange difficulties are not
‘4emporary but of a continuous nature.

Coming to deficit financing, may I
-point out to the House that the
“Commission has proposed deficit
“financing to the extent of Rs.550
wcrores. In the Second Plan we had
<deficit financing, obviously, to the
>extent of Rs.1200 crores but the actual
-deficit financing was of a much higher
order and there wes considerable
<concealed deficit financing. This
-concealed deficit financing took the
shape, amongst other things, of
-treasury bills, Rs. 1400 crores worth of
treasury bills were issued during the
«course of the Second Plan and Rs. 350
~crores of Treasury Bills were
converted into loans of long term
‘maturity. May I point out, Sir, that
‘it has, ultimately, the same effect as
deficit financing? Secondly, so far as
the price line is concerned we have
‘been naively told that since the last
‘Plan the prices have gone up by
ore than 20 per cent. Even if the
“Government holds the price line
‘reasonably with in control, I have no
.doubt that in the course of the Third
“Plan prices will go up by another 20
wper cent. Let us be clear about this.
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That would mean that there would
be a difference of Rs. 2000 crores bet-
ween the resources that you have cal-
culated and the estimates of your in-
vestments. In its turn it means that
the stability of the rupee would be in
danger, and I am sure that is not a
contingency which we can view with
any equanimity.

May I point out, Sir, that there are
many things which this Plan ignores,
which are of a vital nature? The first
thing is, as I have pointed out, no
provision has been made for rise in
prices, inflationary prices which s
bound to occur to the extent of 20
per cent. If you have a budget of
Rs. 10,000 crores you must provide
for Rs. 12,000 crores by way of re-
sources so that there may be a
cushioning effect for the inflation that
is inherent in the Plan. Secondly, the
Plan does not contain any  built-in
anti-inflationary safeguard. Thirdly, it
has disregarded the question of rise
in population. I was surprised that
even the estimate of the population is
not correctly made. The Central Sta-
tistical Organisation makes it at 486
million and others make it at round
about 434 million. This will have a
direct bearing on the question of em-
ployment.

New jobs to the extent of 13.5 mil-
lion are going to be created as a re-
sult of this Plan. Actually, pressure
of new labour force coming up within
these five years would be of the order
of 16 million.

There is not a word about extra-
vagance in the execution of the
Second Plan of which the steel plants
are a classical example. Also_ there is
no suggestion of any drastic cut in
the administration expenditure. In
the Second Plan, additional taxatiom
was provided of the order of Rs. 450
crores. Actually we gave Rs. 1000
crores. Most of it went into adminis-
trative expenditure. There is a glib
talk of the fourth steel plant. We do
not know even about the three steel
plants. We do not know the econo-
mics of production and yet they are
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talking about the fourth steel plant.
There is no mention made in the Plan
of mobilising the country’s gold re-
sources even to the extent of 10 per
cent. There is also no effective me-
thod suggested for mopping up pri-
vate capital for public enterprises by
way of participation.

In conclusion, Sir, I shall make
some practical suggestions. First, the
overall outlay in public sector should
de confined to Rs. 4200 crores.
‘Secondly, the fourth steel plant should
be dropped. Power generation should
be reduced to 10 million kwts. Irri-
gation should be reduced to an addi-
tional 10 million acres only and the
other physical targets must be cor-
respondingly reduced. Above all, so
far as Defence expenditure is con-
cerned it is wasteful, of which this
House gets no information whatso-
ever. We purchased recently an air-
craft carrier costing eabout Rs. 25
crores or Rs. 26 crores. Still nobody
has told us why we purchased it.

Shri Morarji Desai: It was pur-
chased four or five years ago.

Shri Naushir Bharucha: I do not
understand, with this type of wasteful
expenditure, this type of wasteful ex-
penditure of foreign exchange, how
it is possible for us to have a plan of
the magnitude of Rs. 10,200 crores?
My suggestion is this. If you do not
‘want this great human venture to end,
as I said, in a tragedy of good inten-
tions, then see that you cut your Plan
according to your resources. It is no
wuse being ambitious because the hard
economic realities can make & sham-
dles of your Plan.

§t A ™ (FET) . wmfy
e, X W e fe
q HEd TE AW F e Wi
AT, T A FG G R F A-
st 3 e F T F oY fE
g el €, § 9% AR ¥ 39 wex
¥ ¥ g g F wwwen § foow
396 (Ai) LSD—8.
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“The solution. of the problems
of these areas consequently is
definitely beyond the scope and
the resources of the existing
State plans. The probem posed
by them, therefore, is a national
one and should be dealth with as
such. Therefore, a special deve-
lopment plan must be put inte
motion over and above the pro-
vision of the current plans cof
both the Ceéntre and the States™.

tafad & 9d v wgan g 5
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Pandit K. C. Sharma (Hapur): 1
am grateful to you for giving me an
opportunity to express my views on
the Plan. I would like to refer to
two main things at the outset. The
first is in regard to the doubt about
the advisability of embarking on heavy
industries. In my view of things, if
India has not only to grow, but if it
has to remain independent, heavy
industry is an inevitable consequence,
of its will to remain independent.
Why was Japan so easily and easily
defeated? The main cause was the
lack of heavy industry. Japanese
soldiery was much better equipped
and had better strategy than the
American soldiery had; even their
Generals were superior to the
American or the Allied Forces
Generals. Heavy industry, from the
dawn of history, from the day when
sovereign nations came into conflict,
became an important ‘Wweapor.
Napoleon won the European batiles
because his gums could go 400 yards
as against the 300 yards of other
eountries. The moment the others
had guns with longer range, Napoleon
was defeated. So is history. With-
out heavy industry, prosperity in the
modern sense is impossible. So, not
only from the economic viewpoint but
from the viewpoint of the very will
to live, heavy industry is necessary.

Now, I turn to another question.
Shri M. R. Masani was asking why
we should have a fourth steel plant.
May 1 respectfully ask whether a
country with 400 million population..
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Shri Braj Raj Singh: 430 million
now.

Pandit K. C. Sharma: ....and with
a long history and with large areas,
and with 6,000 million tons of iron
ore, and 3,000 million tons of coal and
1120 million tons of managanese
ore should ever remain a backward
country? What are the factors that
make a nation great in the comity of
nations? They are a large popula~
tion, mineral resources, military
equipment etc. All these things exist
in India, and if still it is said that we
should remain as we are I would say
that it would be an act of treason to
the 400 million people of India. Any-
body who takes the reins of the Gov-
ernment in his hands has a duty to
raise the structure of this great
country. This great country cannot
remain as it is. It has to be built
into a great nation, and whoever {fails,
fails in fulfilling the task that dee-
tiny has placed in his hands. It is no
gainsaying when I say that never has
a leader got so much of confidence
from the millions of his people as
the present leader has got; and if
such a man fails, then his will be the
most miserable failure or defeat in
the annals of the great people on
whom he wielded power at a critical
juncture,

There is then the question of infla-
tion. I beg to submit that inflation is
not a new question. Many other
countries such as France, Germany
etc. have faced this. Out of the con-
flict and as a consequence of the long
experience of the modern nations
who in their own way are tackling
the problem of industrialisatien, a
technique has arisen, and that techni-
que is the technique of functional
economics, Functional economics
consists of two things; for tomorrow,
your budget must be much more
than you save today and you expend
today; you must see what your ex-
penditure is today, and what your
savings are today, and tomorrow’s ex-
penditure must grow much more. So,
deficit financing in a developing eco-
nomy is an inevitable result. You
cannot escape it. What is the remedy?
The remedy is that quite a large
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part of that expenditure must be
spent in developing what is  called
technological expertisation, that is,
tomorrow’s man should not be an old
book-crammer, but a young man who
knows how to handle problems; ne
must be a young man who knows
where he stands and how he has to
tackle a new problem and how to
face and solve the new  difficulties
that arise. He must have courage to
face the problems that arise. Our
misfortune is that we have not got
the character that is necessary to
tackle the hard jobg that lie ahead.

The other day, in regard to the
strike the hon. Finance Minister was
telling not in the House, but some-
where else......

Shri Braj Raj Singh: Privately?

Pandit K. C. Sharma: At the Con-
gress Party meeting.

I am sorry I have to refer to the
Finance Minister in his absence. He
was saying that in our Constitution
there was no provision to prohibit a
strike by a Government employee. I
may remind him that a Government
employee is recruited on the basis
of merit and fitness, and fitness includ-
es characier, integrity and loyalty to
his duties. What is loyalty to duty?
It is to serve his Ministers. The Min-
isters stand for upholding the Consti-
tution, The Constitution means three
things: the legislature, judiciary and
the executive. The executive who
breaks the Constitution is guilty of
disloyalty to the country and to the
Constitution to which he has taken a
pledge of loyalty, It is an impossible
position. It pained me very much that
a great Finance Minister of this great
country is so ignorant of the funda-
mentals of administration and the rule
of law.

17 hrs.
Shri Braj Raj Singh: It is a crisis.

Pandit K. C. Sharma: It is a crisis.
The Finance Minister said somewhere
that Nehru can run away with any-
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thing. No man under the rule of
law can run away with anything X
anybody can run away with anything,
people like myself will have no sest
in this House This is an impossible
proposition. It is a fundamental crisis
of the mind that will not allow us o
go ahead.

Everybody hag a duty te perform
and that duty has to be performed
boldly and consciously under the Con-
stitution and under the rule of law.
Nobody is above the rule of law. No-
body is above the Constitution. (In-
terruption) .

I explained that nothing is wrong
with deficit financing so far as infla-
tion is concerned. Inflation is a neces-,
sary consequence of a developing eco-
nomy, and it can be controlled if
deficit financing, as I explained, is uti-
lised for better production. Inflation
means that you throw more money
into the market as against lesser
quantity of goods. But if goods are
produced in larger quantities, then
the excess of money would be absor-
bed thereby. If it is not absorbed
by the excess money in the market,
the second remedy is higher taxation.
If higher taxation does not absorb it,
to borrow money. Taxation in the
modern world in a developing eco-
nomy is not a menace.

Secondly, there is a difference be-
tween useful inflation, dangerous
inflation and galloping inflation. Use-
ful inflation is inflation which works
for greater production of the commo-
dity. During the process that more
money is thrown in the market, prices
rise and because prices rise, more pro-
duction comes into the market. People
are induced to produce more because
they can beneflt more. When more
production comes, inflation goes down.
It is useful inflation. Dangerous infla-
tion occurs when money is thrown in
large quantities in the market but the
know-how, that is, the administration,
is failing to do the job, In such a case,
further production is decreasing rather
than increasing. Galloping inflation
occurs when a man begins not te
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hoard the coin but to hoard gold,
sitver and other things. He loses his
faith in coins. So far as India is con-
cerned, there need be no fear of
dangerous inflation nor of galloping
inflation,

Now, I come to the planning process.
The question is whether private enter-
prise should be allowed, as it has been
allowed for centuries, or whether
planning is inevitable. My respectful
submission is that the 20th century is
the century of the common man. Who
is the common man? He is none other
than the lowest of yesterday. He makes
his claim to the right of first citizenry.
With the claim for the first among the
citizenry, he also claims a share in the
wealth and opportunities that the
country provides,

Therefore, planning has become an
inevitable proposition. Planning is nos
a random process. It has three factors,
It has an objective. The objective be-
fore the country, as I submitted, is not
only industrial progress. It is there;
the rising standard of living is there.
But the problem is the will to live.
The very existence of India is threat-
ened. China produces more than double
the goods we produce with the hard
labour, with the same capital. Why?
Because of their orgamisation. It is
stronger. They are much more dis-
ciplined and much more strict. Their
will to live and their will to achieve
is greater. We have to keep pace in
this race of the will to live against
our opponent. It is a question of our
very existence, a decent existence
against the adversary. The situation
demanded that we should have plans
for double the amount that we have
estimated. We can do that. With
gold worth 6,000 million dollars, Ger-
many is the second best, controlling
the market after the US.A  With
hoarded gold worth Rs. 15,000 crores
in the rural areas, can we not plan in

a bigger way? With 400 million peo--

ple and Rs. 15,000 crores worth of gold,
the country is facing a crisis, a most
tremendous crisis in its history. We
eould not rise to the occasion.
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I do not like this steady and alow
progress. The slow and steady mam
may win the race somewhere in the
market place. But where great ques-
tiong are before the people, where
great issues are before the people,
where great conflicts are there, where
great forces are coming face to face
each other, the slow and steady man
has no place. So I would appeal 1o
the Planning Minister and the Finance
Minister to consider this aspect of the
question, that India’s problem is not
a problem only of progress, but it is
a problem of the will to live, We live
it we progress, we live if work harder
to achieve our goal. If we fail, we are
nowhere,
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Shrl Vidya Charan Shukla (Baloda
Bazar): Mr. Speaker, basically speak-
ing, the draft of the Third Plan, as
has been put before us, is a so.und
one. When I say “sound” I mean it
is a realistic Plan. As a matter of
fact, it is the minimum plan  in
relation to our needs. If we cowd
only muster more resources and larger
resources, we would have had, or we
could make a more ambitious plan.
Nothing less than what has been
envisaged in this Plan will sustain
our growth. So, as a nation we must
resolve and try to see that the Plan
is a hundred per cent. success at the
end of flve years.

In my estimation the most import-
ant thing—rather, two things,—which
will either make or mar the Plan are:
complete self-sufficiency in the foad
front and the administrative reforms
that have been envisaged in Chapter
V of the draft outline. I am sorry to
say that we are yet to come to grips
with the food situation, or the
baffling food problem. Although the
major programmes around which the
intensive work is to be organised
during the Third Plan period are
capable of increasing the food pro-
duction to the desired extent, stili I
wonder if the State administrations
in our country feel the emergency
with which this matter has to be
tackled. In most of the States still
the most insignificant and most
incompetent Minister is given the
food portfolio and the Food and Agri-
culture departments seem to be the
most neglected departments. Some
time back the Prime Minister said in
this House and also in a press con-
ference that the Chief Ministers of
the States should take up the food
portfolio in right earnest so that the
food problem could be given the
importance it deserves. I am yet to
cee a Chief Minister who has taken
up the food portfolio as suggested by
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the Prime Minister. 1 do not see any
evidence in the administration, at the
State level, of seriously thinking of
dealing with the food problem on an
emergency level. Sometimes they talk
of dealing with the food problem on a
war footing, But there is no sign of
any emergency either in their tackling
the problem of food production or
food distribution.

Another very great element which
will make or mar the success of our
plan of food production in the country
is the incentive part of the food pro-
duction drive.

If our farmers really feel that by
co-operating with the Government
they are bound to gain then they will
put the whole of their soul and heart
in trying to see that food production
increases. When we go to our con-
stituencies and talk to the farmers and
say that it is their national duty to try
to increase food production they are
not at all impressed with it. When
commodity prices all over the country
are rising and food prices are not ris-
ing in relation to that, they feel very
disheartened about the whole matter.
They think that nobody is taking care
of their problems, This has been very
keenly felt for the last three years.

In the State from where I come the
State Goverment was completely con-
vinced that the prices of foodgrains
that were being paid to the farmers
by the State Governments as well as
by the Central Government were abso-
lutely insufficient. They wanted to
raise them. But in spite of this, the
price could not be raised. The price
was not wanted to be raised more than
in the rest of the country. In other
parts of the country the price of food-
grains was much higher than was
obtainable in Madhya Pradesh. The
farmers of Madhya Pradesh were real-
ly working hard. With the aid "of
nature and by hard work they pro-
duced very good crops. So whenever
we went to our constituencies and
talked to them we were always posed
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with this problem, “This time the
price is lower than what we have got
in the last ten years. If by more
production of food prices. go down,
there is no sense in our trying
to produce more food and do more
Jabour about it.”

‘Coming to the second crucial point
of the Third Plan, namely, administra.
tive reforms, I frankly feel very diffi-
dent about the willingness of the Gov-
ernment to go to the extent suggested
by the Commission in this Draft Out-
line of the Plan. I would be extreme-
ly happy if the Government seriously
take up and implement whatever has
been suggested by the Planning Com-
mission regarding administrative re-
forms, I was extremely happy to hear
the hon. Prime Minister very empha-
tically declare that the success or fail-
ure of the Plan will depend mostly on
the implementation side of it, It is
absolutely so. It is, I think, the crux
of the matter. If the Plan is not im-
plemented properly, our resources or
our good planning will not be of any
avail.

I very much wish that this cause of
reforming the administration ig taken
to the heart by our administrators. I
sometimes feel that the administrative
machinery that we have at present has
got some sort of a vested interest in
keep'ng or retaining the present ad-
ministrative procedures. Nobody is
very keen. They are not very willing
to take up exclusive and clear respon-
sibility for doing a job or for failing
to do it. They all want the present
type of procedure to continue which
allows them to cloak or completely
cover up their mistakes because under
the present procedure nobody can be
pinpointed for doing or not doing a
job. There are so many people involv.
ed and there is so much of red tape
involved that there is nothing clear
and if some investigation or depart-
‘mental enquiry takes place against an
erring officer, most of the time it ends
in confusion. It becomes difficult, ex-
cept in glaring cases, to pinpoint a
defaulting officer. So, in my opinian
theé proposal of the Planning Commis-
sion, as contained in Chapter V of the
Draft Plan, is most commendable. I
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suppose the highest priority should be
given by the Government to imple-
ment every word of what they have
suggested.

I also feel that unless those admin-
istrative reforms are implemented, we
shall again see the sorry spectacle of
tens of crores of rupees being wasted
because the administrative machinery
through which we seek to implement
our Plan is not properly geared to that
job. The administrative machinery is
s0 sluggish. It had been designed to
rule over a slave nation. If we want
to administer a welfare State through
the same machinery, I do not think
we are being very realisticc. We must
first of all reorientate and change the
administrative procedure before we
can assign new and completely novel
jobs to that administrative machine.

Being wedded to the socialistic pat-
tern of society, we are going to put
heavier and heavier burden and res-
ponsibility on the shoulders of public
administration, If the public admin-
istration continues to be what it is
today, I am extremely doubtful if it
is going to give good name either to
the Government or to the public sec-
tor. All the criticism of the public
sector and its failings can be attribut-
ed not to the bad intentions or bad
planning but to faulty administrative
machine through which it is sought to
be implemented,

One important additional suggestion
I would like to make regarding admin-
istrative reforms is that the public at
large should be taken into confidence.
The Railways have started a novel
procedure under which they have
prescribed a few proformae which are
filled in and published every month
or every quarter of the year which
indicate the pending problems, the
pending bills, the pending demands on
the wagons, freight capacity and all
that. All that is published for the
public to see and criticise. People can
see how many people have been
demanding a particular thing and how
many demands have been met with
and how many demands are pending.
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. [Shri Vidya Charan Shukla]
.This critical public view often helps
the administration to see that the
erring officials or the erring
department come up. The local
press also criticises the lag in the
administration of the Railways. This
kind of thing has helped the Railway
administration a lot. So something
like this can be devised for various
developmental departments of the
State as well as of the Central Gov-
ernment. If they put such a thing
into practice and declare publicly as
to what has been done and what has
not been done, that might help a lot
in running the administration in a
proper manner,

Another thing which has been des-
cribed as the key programme for the
Third Five Year Plan is family plan-
ning. Yet, out of Rs. 12,000 crores
that are sought to be invested in this
Plan, only Rs. 25 crores have been
provided for family planning. This
looks to be a clear instance of bad
planning. The Government and the
Planning Commission hope to achieve
results on certain calculations of
growth of population. If family plan-
fing on which they are depending so
inuch does not succeed in its aim, the
most important two aspects of our
Plan are bound to go astray. Those
two aspects which will be absolutely
upset, if the assumptions regarding
family planning and growth of popu-
lation do not come true, are the 5 per
cent. annual growth in the national
income and employment. If the growth
of population is more than what has
been calculated or is anticipated in the
Plan then of course the 5 per cent.
growth in income will not be there
and the employment which has been
envisaged will not be there because
there would be more and more people
t6 share the national income as well
as the employment opportunities. This
will happen just because the self-
admitted key problem was not match-
&4 with a suitable fiscal grant. So I
réquest the Government to reconsider
#his problem of family planning and
allot more money to it. They should
give it & gredter importarice so thad
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it is absolutely ensured that the family
planning programme becomes a suc-
cess. Whatever family planning pro-
gramme has been indicated in the
Draft Plan in my opinion is the mini-
mum, As a matter of fact more than
that should be attempted. But if more
cannot be attempted because of certain

‘reasons, we must make it absolutely

sure that whatever has been included
in the Plan goes through.

One more point about family plan-
ning. I have seen several aspects of
family planning having been describ-
ed in the Plan, but one most important
aspect of family planning in my opi-
nion has not been touched at all.
That is regarding an effective con-
traceptive suitable for our living con-
ditions. Whatever contraceptives we
have are mostly suitable for western
kind of living. Living in slums and
the kind of housts that we have, it
is abs-"itelv impossible to use any
of tho family planning methods that
are prevalent in the world. We must,
therefore, provide at least Rs. 10 to
15 crores for research for develop-
ment of an oral contraceptive which
can be used effectively, because
sterilisation and other methods can
be used only in a highly developed
society. For an under-developed and
poor nation like us where there is no
privacy of living for the lower
section of the population, nothing but
oral contraceptive will help. I hope
some research will be initiated in this
matter and suitable action taken by
the Government.

ot why (feemeqR) @ o
aéz, w99 qaadim @At ¥ s
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"t 7€ T WRA a_rE 1R {3oe
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4989 Motion re:

Wﬁ'ﬂjﬁwmd\’(‘ﬂﬂm'
et Y GTHEEA I Lo,500 fFT,
®IAT FY {8,300 & TYT ¥ 35,800
firn W Y 7T & S B T
R AT § qTFT IS 3 NG F AT
T TEFR & 967 QI TR Lo TR
Hi Y, o 99 AT TEETS ¢ AT, YV
BT, T AT T 1 T W
& fafter 3 o Lo EIRIM T & 77
T T 419 T G Al &1 e
WTTERS Y o7 3% I & 97 T oY
T 1A 1 Y R, areay #Y g 3
AT So0 ¥ T FT § TITT 300 M
areft &, SR ¢ o, s g & |
I ¥ AT oY T G FX AN & |
goft waTe gficTarm &7 amwem & 1 &9
texo ¥ wrgt ¥ faferam wwe ¥ faard
ft ot agr @7 (et ¥ vo fafwww
e I T e 1w w §
9@ @ a9 AR SR EFkE
@aﬂ'magawﬁﬂﬁ
2\ a7 § ST wfe g@ 2w ¥ ard
SR g KYERE Y § gefY | Sgh
¥ 7 qaa § 1@ feww G 2w A oy
AR ¥ & a@ 300 THE TF ¥
et 7 off g R swfa gt

AfeT g9 & g2 3 guw § Y
T & f FaY e B ¥ Agra & warer
A XTI T RE | 7T 8o
¥ & 57 97 1850 TF WR AW I]@T
@ T 7 e sgw WO agdr
M@ T A e e a &
e 3 § ) UF o o el
% 9T 97 7 S €, O W wew
2@y § gl O g dhfew W
gt Y orerk K e WA § 1 A
o<h Hafedi # gk A wF § )
aTgR & w1d § A we # Frfor w7
€ "R 7@ § 7 I & i
& W% gisy aff, Oweft - € gy

BHADRA 38, 1882 (JAKA)

Draft Outline of 4990
Third Five Year Plan

g, @ # gl T8, @ ? gl
T ‘

sy fY, o oF i A #
fardt afada 7Y foar smom &= ©F
% W9 erg F e F0TT woar w
T € FT &Y A qFF | T A
e A W 1 9T e W9 s
TGS FW § cEy wnw ¥ WA At
w7 at feg &tar & 3T gy St
1 =g Ifadt fw & & = T
o uftqe ¥ 9 § 1 TR FawaT
W o § AR T s sl
ARFA TR A qFIT AT | T W
sifiin dar wed 9T & At 1

ST F FTOT g MFT T
3o e W qx dfieT MA ¥ ST
wrt & 1 &f @ € onda
T AT Tq § W] T qwaA
T o & 1 SR & & fF ard
Iufa ¥ iAo ag T § fF at F
wTHt &Y Exfamw fore a1 faqw =T
o frw ot 1 R Ty e
At &, gwadl AR ayg @Ei ¥
FeFt Y faercft @ 1 gfoomt sl i
Fifet & wt oY ag Fadw forer 7
forer areft 1wt #7 e <w Rean
FY vy Y WA | g St e
§ 72 vl @ 7 § ¥R g AR
sfiF samaw g

T AT TR AT T FA €T
faare fowr &1 wEEfEA w57
v ¥ fau @ifew wfr @ vk a
foant waT & 1 ¥ gw @ §
Tl & st feA it few aget ot
¥ o O ¥ gwa e e
g1 gnd o A ggafmfrae &
forad FToor &@ 39 & fe dur e
¥ mg sET @ AR et & qre W)
Y T | i S SE Al
W AR W g W0F A A afes



4991 Motion re:

[ w2 ]

e FTARX FAT A AT FY 7 TG
9T T TR A g Ay A A
foaar a3 aF 3@ DI F WY GEA
A& T GFA | $K JAT T OT AT
frg? g &4t F1 a0 7 §on @@ aw
FE ANTAT A5 T QP @wf L WA W
2@y £ F 3T &7 71T # frgar ax
N T @Y1 I R W A
fager §1 Sifva s &, feraw w23
a7 1 frgw &7 N s
dge Wt #Y fager & wifaa s
{1 7 g} 977 qrav e areqw F frager
1 #731 fagd & N 39 ofomr
it afge 1 w7 T R o
g F1 9 Fgraan fready arfgg sy
aﬁfqﬁffl T Weg 92| &7
TR HIF A T TG § |
T R frgam F sy Ry )
‘a{‘@ﬁ‘ﬁxﬂ’g\woﬁqﬁrﬁ
A w1 AfeT 39 @7 € 6
=T Y foar 9 1 g e § e wl
A oy | A e # g0 ax ed
R @ ®RE A A T A i §
ot 7 T | e w2 H Y 1ENe
¥ A AW qF B g N
g QYT TEY | A qGT J HATST AT
ar ¥ a7 @ Fg man ¢ fr gefem
fegena % 37 §, fegeam &1 U@
v &, A g faard & ave @
fou T | 7 TR w3 fag o
AR wfeay gHa NoFew @
2 T T e ma €, e e oA
Tg W gliims w1 gaew 7 fem
| o ’

g 9T w9 fEdr @1 = oww
garan sdn § e ag A frger g §,
@ ya% fad wvar gene frmr i g
I A7 AW ¥ T A7 & g war W@
¢t qene ot 1 gad Gt o ¥
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@ fow o o @t fear w0 &
wear § 5 fed e ¥ ogwr
WTAE T Tfgy fF T & v {wr
g fF ot @ frgeT § Ak agi Yy

TTIFAT § |

ST W7 AY AYHATE 1S -§ I
Tar orar 1 F auwan oo
= T WY ST Y YA Lo G
awdft § 1 g e s et & fg,
firfewt @wal & fog s grE eqet ¥
fow <t ot TR 7 T, @ R
a7 Y FF 3@ 9 T F19 2 6% 61K
fort F% &F A T AT qF, A WO
AT I FFAT WK IqHY gAL T
T FATAT AT FFAT R | T AT W
T ¥ aga A1 gy 3 Ay fuear §
wiifs ag v I & WCHET A
AT ¥ | ¥ NHTC T A7 vy fafew-
7 R qAT ATAT § 1 FC wwrrfesw
W ur fegm = o wifew
Jaar o Al faar mar & @
Tem § 5 g@R A @0 duadi
o § Fax srofew @ 3F @
7t faq 1 & Mg § 5 G FroR-
e w1 famig fomr s W oY
e faar o

gr omifer @i & I

F@ ¥ /FF o7 o g et @ ol
-t FFaEY T FG IT TF Pt

T TGS AGT &Y AT |

T 2 H R R
aga s Y g g 1 99 gwen
T X ¥ W A9eT R E |

T X ¥ g gt 4@ T

AT T e A WP R
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forerig & @ aret A grerd sy A
agi 7 q¥ FE I qFAT €, W A @l
F1E T IAWT A7 F @iy & faw @rer
Srar g 1 S Ae fqane § 3 wqEt g
& | IAF 7T ¥ gerar T & AR aae
T foar mar § w1 7 I §ERTT
X 1wy fFar @ & 1 A g= Al
T 39 F¥ot7 & a7 @1 A7 =906 |
I g AT q4id A7 ag o 29 f
IGY A TAT 4w § GFFT SqTAT
®EET &Y |

& 9ed & fF oo gw Amaw
fremm Y a) gategaifer demm
FY Fg Al F fag g & 7T 9 Jgw-
e drwrard & 97 93 dar M

arw gargal & faator &Y gw 9=t
FQ § | T AR & fF dwd
Taaify areT ¥ ¥ F qF a1E so
AT FAIT &) AT | T oG &F
IAFT F AFR ¥ G059 4w
SATTAT 378 & AEY &1 ThaT |

T T3 & Y § qH T FAT
& % 7 3 A a9t @ 9 s T9H
AT 9T A HIAT GEHT Y qwaTS
GI FAE | TG I TIHT FY gAY AT
§ fx fediwaw gevardd & w0 Y
AT wdf freft g€ @ ) Wi g
aZF FY TAIET | AT W fF IR
¥ WO ogwy F fAw @ faw wow
g3l & | gofew ¥ fades & fr e
3T A FTHT Y THETE 9@ 9T fauy
= fear st =fge

=% #fafm gk Ry &
TR Wrarer w1 frato g wr § 5k
g3 faator a3 St vvar @=t Qv sawr
A el dxadia demr ¥ gn Ry
& &g & ifer #¢ fear mv g 1 qaw
a9 ¥ P R F faatw ¥ g aga
896 (Ai) LSD.—9.
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FH TYGT 9 T | 4 dY 39 T3 &
sfe 9@ 48 § 1 g A ¥ A
T AR ¥ g g fgw

T A § 7 wrew €ew § |
Sa% e & Fraer gfeeor & &
g | g 22T A guH SUTRT T
T aTfgn arfs @i 9 AW AEw
A 41 T g 9T |

[ g F g § e
Yo far g I ET &
AR = fear g@r @t 98 FW I
g4 ¥ & gFar ar |

™y e sEEe AR
TASTETT SAqHT F T & | WIS g
IWEFIwANANTWIT aga g
wWr § w1 I3 T & W/ |
TR TN FASIIEE  E3qza AIH
M E 1 K gawan g 5 A9 TR
R T WA AT 9F G WTE |
zafag o= et 3R 78 agrT TR
AT 9 &1 AT S5 &0 & a9
TTRFE 299 9T AT | TH YA &
fF gastglEe d3w ST AT A g
aret AT AT 9T AT § AT S|y
awg & w9 S} T @7 I § 1
THFT AT FAT FRIT 9T EY q=4T |
safae A0 A wdar § 5 oww
@R 1 TEEE a0 qT & SFTT

=T 3T =Ty |

o § F da saem F e § oA
$F T ATEATE | E99 Tq9T 31 AHA
¥ fag efafrgaa «t aigfem s
ESHE R cCE MR oI SRR R
FET 5 £ 339 ST SATRT Y v
tm T g A QA @ A
guaar § F & gEew w1 qQwr
R FT I99 Fdeq AT AR |
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Mr. Speaker: Pandit D. N. Tiwari.

Shri Rajendra Singh (Chapra): Sir,
with due respect to the Chair may I
make a submission? Seven persons
have at a stretch been called from that
side. You were not there. I do not
mean any reflection, I am only appeal-
ing to you.

Mr. Speaker: Very good. There are
375 Members on the Congress side and
125 Members on the opposition side.
Opposition Groups have to be given a
chance. Even if one Group has only
two Members I have to give a chance,
and they have to speak at least for
fifteen minutes. So far as the hon.
Member’s party is concerned, I have
given more than an hour to Shri
Asoka Mehta and Acharya Kripalani.
No doubt every hon. Member will like
to make some representation, and this
is an important subje t. But unfor-
tunately within three Jdays I am not
able to accommodate all. There is no
single Group in the opposition—either
big or small, with two Members, three
Members, four Members or nine Mem-
bers—which had not had its oppor-
tunity; each one of them got a mini-
mum of fifteen minutes. I have allow-
ed the major Groups two Members
each. This is the way in which I
have been distributing the time. I
have to call persons who represent in-
dustry, who represent trade unions,
labour, women—this is the way in
which I am distributing. It so hap-
pens that after exhausting all the
Members on the opposition side I am
giving an opportunity to the Members
on this side. They are also Members
and they have to give an account to
their constituencies.

I am sorry. I will give another
opportunity to the hon. Member. I
am always willing to accommodate
Shri Rajendra Singh.

Shri Rajendra Singh: May I request
you kindly to give me five or six
minutes tomorrow? After all I re-
present labour.

Mr. Speaker: Tomorrow the Minis-
ter has to reply.
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Shri Feroze Gandhi (Rae Bareli):
May I point out that nobody from
Kerala on this side has been given an
opportunity? They would like to put
forward their point of view from this
side.

Mr. Speaker: Shri A. K. Gopalan
has spoken, from this side.

Shri Feroze Gandhi: He does not
belong to the Congress Party; he be-
longs to the other party.

Shri Rajendra Singh: Then would
you consider the proposal of increas-
ing the time at least by one hour?

Mr. Speaker: Then we will sit till
6-30 p.m, today. I will call Shri
Rajendra Singh and also one Member
from Kerala. Pandit D. N. Tiwari.

QI gTo wTo [qaTQ (IHTaar):
TERET RIRT, Y & qgor F Fyorat qrgy T
F gfa #1 qurd 3 AT g f&
SER dwd gwady gwa @ U
TYRGT FATR AN TEGT FT | Tg
TG H4T §, 5% § T W, g3 ==
1 farg 3 | FfFw =7 @ 799 @9
FIE AT qrET oY, @, <Y F W@
it § #97 & FT w7 AT TR,
4% FgT A€ § W@ § W TY
fafefasy & fae afs #i gk sl
g, T TF4HE F YT qg §aH fF
7g fag =97 &1 F19 &, @ A § =i
FLAT, 1 AR-AAT TAT, a1 GIR
Famar faw =4 &1 F9 , F waEEr
g fF qft am Fear sfag i &
FIHFL AIAHET F TF Far9<g AAT Y
ITH & 7g g % e w=t & o
g a1 fgzriaw F3¥ are §, ar ffe-
qIEq F a & T fom @y w0 5w
F § A e ¥ sfam ad & Ak
gRa F afd ag SF T &

% qAT waew . RQ X war
qr ?
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o feq gro Ato A Are Ay
AN T, FAAF 7 safed wgi AgY
t |

frr A7 & 787 W IE-fair
@ &, AT T fodl o Fw ¥ w
frrgmg sam & o & amy
TEAT TTEAT §

TR 7yt Aafrat Y quan aga
AT 8 1 HRT F ot dwsr WA
frgmm & § o 97 Y w9 F@ @
T AT Y TR UF WA
qaeg A, Y fF T Aot gAIt
*1 famir w0 &, 77 ww @ fF fd
Ty g &, S FA ATAF T © I &,
3T FT @H FT AT 0T |

N ot fog: w7 ag arAy
ageg 7Y ardt § §7?

forer gawst (ot Fo 1o W) :
aEt § 7 e &7

qfEq gre Aro fradt: W
T WA fegr & 1 wafaat &
TRET a1 N-wF qeard @t 9,
a1 37 F g st § 59 e et
q, T 1 staa &, ¥ frm s
T gL By A, 7 FY qorg § @A
NN e~y w3 §, 9w 7
gAafafas @ 9, @ 37 F @A
X fear 17, 97 Y fgwraa 7 W o,
T8 TF qga & A aw Aol g
M A qagar § 5 9y wfmifea
a2
18 hrs.

T qre § F 9g FgAT STar
g FF a3 STt 1 T g 9-as T e
AN AT E R IR E
FE TAATH AG L)
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ot g aa (@4) w3
P Haga e

F .
B Glew gro mre fEmdt: &Y AW
¥ e qeew 33 &Y 9, €1 fag
I FT Ja°T FET ¢ |

¥ 2@ 2 fFarcam #&
g fF 7Y O g 7 9T 9@
fF 9ff o7 7 srmr Wik § AR
o 9T IEL 2, 3% fau gafaq
J7E qE1 Y @H FI F1 W 791 99
w11 3T F) Y @ w1 @ aa
ST, @ aga Ao & S | 5@ fa
YT AERT FT GuaEiT FoET § T
fawg ¥ oF wwx A7 Tfgy o fF S
R FW FIE ARF TG @, T o
I IS A F FAL G- W Fw §,
N ol I qF FW 6N §, AT A
AR FTH AG F GHA—ST FT 6®
qaowg A =ifgu WK 99 & faw wr€
TSI FAT AT | W OA qg TF
ot

18.01 hrs.

[SHRT JAGANATHA RaO in the Chair]

# AT F A 7 TG TN AT §
fF g FaT FT &, T AG FET
I qTGT FY ITH WY FT A AT
FIAT ATEa g, fow # aow & I
AT HR AT SEF N @A )
o9 § AT {5 agi o == gf fF -
THE Y WiEaH 9gd THE gt
I TrgmgfFrmgore &
& 2, IO A g ¥ AT SHEN
@I § | TR |W A FE@l /N
ﬁfgﬁz,wﬁor;rosr\'(ﬁoq«’@?‘rm
W}RE 1 9 &1 AR T8 e @1
AR ITFRE 1 o =fam TR wS
& 97 & faamr § 39 7 %% fwR W@
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[dfem gro are faard]

R AR § a@ aXE % a9 Q9w § W
[ HY TAT & ICA JT AHAT N
FWT |t A @ § AR 3T Y At
FART A E 1 W AT € fF g
AfeT 37 F1 1 T TEY A @ g,
T F T FL TIH GH-qT FAAT
THEIHE & qIR ¥ g9 ST TG @
a1, I FT g A WY 1T G FT T
g foim dw-adfy diemn F o gard
FHI @ AN, AW ARE GFR
gt 1 el iy FeEr ¥ oy
fafaae A+ w19 W F T § )
afF ffa @ IFR @ IR, WHT
TAA AT IR & | K [@E W
wr § “ifear ey’ d—

“A precise estimate of the

number of unemployed in the
country as a whole is still to be
made. Employment exchange
statistics cover mainly urban
areas, and as yet only a portion
of the unemployed actually
register themselves with the
exchanges even where these
exist.”

TR AFS AR E | FAT 4R, WY 9"
hr qdE GE-afy aeAr F oo ¥
FH @ A | 79 77 i i fom
[ A UR, WY AT A0 FT O a9
WA mam A g Few
T gEW, 99 AW H ;T W
a7 SHERT FY @AW § | WG HOAY
ST FY TAT Y § AT 9 FrorAr
T LT Tl AT gl § | qAfAq F
#a< fafreee aeg ¥ ag WA T
fF q @ 9@ W =R 9™ § AR
TR R AT 9@ |

Y A FeR g aw oh #
WY AT e § |
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“gfear, 18%0” F AT {58 W
AT h gy T fomr g § -
(2) “About 93 per cent of the
unemployed graduates seeking
employment were men and about
7 per cent. women. 48.5 per cent.
of the unemployed graduates were

B.As, 22.7 per cent. B.Scs and
12.8 per cent. B.Com.s.”

T wA@E ag gur fF ¥e.y
e AR A FACEAET €, T IS
g ¢ fom 1 R IS I g
forerar & A1 & AT FT FAT WY Ig AS
g7 o AWl F FH T AT R, T
¥ oo A qgan § A Al W,
A B G AET | 99 GG F AHT
AR Fgi @A W @AY o a1 A,
T W qY AfTT | T ag F At
¥ WA w1 maw g, ifeqsw @
qaa |

og § HOHT A SR T
N A 7 S A § fw ¥ fF
T9F O FT SR SHEA Y |ET
R ag feadfEy 9 =% et a|
| T OE o g AR g
a3 Tl ¥ WAl A N § ARl
ATH AT A I AT gH qE ST SHIET
¥ | o A1 gAR TET g R
FAR F5T & | T 7FE1 § 90 @
Fmiframa i wewaTR. ...

st Wga weq
faoelt & oft O wHW €

(dfrefroier) -

Q¥R gTo aTe FITA : F wwiEt Ay
a1 Fg @IE | WAL F A AN G
o & 99 i & 8, g @y
1€ afar & & § O goE ¥ @S §
riframralig s g 1 @Y 3
It A wTe W A S aw §
TF A< AT L9 AT @< F a1y
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T § 9T 80 AT @ w9 E A ¥
93 9 qIY FT TG F 99 § | e
I 9 A9 91F 9 9T oAt
X T IN & fay q@A I A
B BT R T &, @ @ W §
ar T A & S q99 O F QA TSN,
g ok @8 o § Wk A @A EfE
T TR AR § F FE I A9 FR AR
g ISTF IV @TAA | gH I ;@
TR S 99 g @ 6T &, I/
Y T gt R STy & 7 99 W F 38T
FAATE L AT g QA T NS
% 7 UF 979 T8 99 gy § 5 W
AT AT § AT SHIHET AL T AT
21 7 fegie<fa ¥ & 9« gdt & #AR
TAHT ANTT 1 G&ET F & FTAT ST FoheT
3 & T T ag & fF fewafEdt @
TAFT TAAE A G, FH G

F oA A9F AEA AN W
Y FIE AT AL FgA W QIE | A AV
AT I AT FI & FEA 97 @7 § oy
SAHET F @A & | T qg AT FaAT
o AT FAT BT T AR AT TR
IgF fau wqd TEATET a7 @
& o 9% qanfas o9 w9 § SR A
o & g e ¥ Qv &, 99 7w
w3 § 1 sigh o9 9 # 99 § sa=
SETE, ITHT A Tg HT AT g TG
WY | AT HOHY I TAAT & TAT
TR g R fFrami Y T FrEaa g
Fadfram M ITaT e, &
T AA-TragEE ¥ AT gER feadfeEdr
AT AT ¥ | TF ITh Hgd & AR
/0 T H/YS W T & |
AWM F I FqAT @ B @ WL F T
T § 5 ST Y fawra g
S & AR gER § 9§ N qW AW
® foq AT & 1 g A R o W
(N Ry AR
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qE ¥ MEX FG &, 99 & F § M7
TET A FTF T A™T E 1 T g
# HIOHT ST A § A THFGEE AL
N TFAT R | TH AT HIGH) AN AT
grn fr fom a@ & oo @we @
T § HIT ITHT A6 G149 FT ATHT
Fifr FET ERIT

afed am ey SHwa w1
I & AOF AT T F G qATA
FIZM | TAEST H HR AR A
gefeae dax & aR # #R) a@Q
TRt F a1 § HraT AW Y 9T
FEIWE | AT TG A @ AW
faw s St ag wRa 5 ouw) W
aga & faemr & afFT 7ar 9= Awt
Fgg e g g ¥ ad F9
arer W WE E, S WEeAr @
AR FY & FUAT AET IO FERE |
TaRiT e § 9 § 9 A Y Ao
U Lo TA WIS & | S°% a9
e 7 & fag A0 qAR & wRE
F@Em & fag S a1 dfeT 0w
&tz faa! 9T WX @1 F1 AGH faerar
2, % tfiFod e md | W
FOT A9 2, IEF 9 T G947 G &
fF #1% &9 F a9, 9% AU =9
T FE AL & | AG FE AT AT ARG
FFaT SR W wE A A g av
IGH! AYAT FIL FT ST HIAT I4GT &,
goet g 7] e w1 o
qeAT & | 9EF I FIE AL AL . .

st mx fag o & ST A
CQUUl!

qeF gTo wTo (@AY : ST AWT
w mefrt & fod wed & § wfg
) W=y & 5 T w1 aFe &
afew gafag asa & 5 9 gaw § | feT
I AGY, AT § I fog w=q
T A ARG | F AR qgEd
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[ g7 gro ATo farY ]
qF S ST AT IAF AT AT | HT
ITEd S &o TIF HIX Yoo TIF AITEF
qUy Aty § 1 S A o ®F A E,
IO AR WAL ...

N o fag: AT A AT
F1 forae avearg T &7

qREq gro Avo ATl § W
mfaF a1 § 1

& 3 HIY ATEE R IHIRE FF
gre g | § 3 FEAT § F oW o
g w7 arar g, o o9 | e
a7 qEg THS THIA §, ag 7 A F=41
FY TG QI HAT §, TA F AN AA
FFAT T | QAT F BT 3F gAY R
a9 q1 98 qg 99 TS T IHal § Tl
& AT T AT R AT
ard fagre & Tar a9 gAT &, 7 A
T |9 #; @, @) qQ,
aife adl g, a7 A9 T 75 1 T
A AHRE FT 1 WG o, g
A, fao w0 afRT W gan
qg @I 1 S 9@ 93 H dar 97 IqH
W gEn |@dr § s fan O vw g9
a1 off A & 1 33T TN UF gy
o A8 G AT W& | HG ST AT
BT ?  IAET OXH § AT AT I
27

I Fage AegR &, S feafy
foraelt @O &, 39 ;I W foelt 7 e
T g1 I 9w @q F fAw 37
TR = v & o 59 98,
AN F 37 SfqeR A9gd ® Fg A T
framl T TN T AT FAC qQT W
faar & @ S N0 A faer §
o 71q | § fram & 91 FT g
@ F sran q@dn o $fe 9 @
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T &, T A A e @ wR ¥
for | @I Fal § W9 &
T e R RE, g NI AT
5§ ard § W ¥ TG TN AR §
fF 38 I Y HATOHT ST ST e
Fife Tau W SHPART B @I |

Mr. Chairman: Shri Rajendra Singh.
The hon. Member will take only ten
minutes.

Shri Rajendra Singh: The problem
is of such dimension that some conces-
sion has to be shown to me.

Mr. Chairman: Only ten minutes.

Shri Rajendra Singh: Fifteen
minutes. )

Mr. Chairman: No, no. Ten minu-
tes. If the hon. Member is not willing
to conclude in ten minutes, he may
not speak.

Shri Feroze Gandhi: Otherwise, we
have other methods also to stop him!

Shri Rajendra Singh: I am not one
of those Jeremiahs who would cavil
at the shortcomings or the shortfalls
that blot the picture of our achieve-
ment under the two Plans after a
decade of effort.

sft Sre wisy : 77 7 T

=t g 1 : gafae Ad e
7.9 gHEd 7Y § |

Shri Rajendra Singh: But it does
not mean, that I am not aware or am
not acutely conscious of the inexcus-
able lapses and shortcomings, admin-
istrative deficiency and deficiency in
policies which have been apparent
during the execution of the Plan.
Nonetheless, the fact remains that in
the Third Plan we are going to invest
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Rs. 1,000 crores more in the public
sector and 900 crores less in private
sector than we have invested in the
First and Second Plans combined. This
trend of investment is ‘something
which as a Socialist I cannot but
commend as strongly as I can. This
House knows that I am as much criti-
cal of the Prime Minister, some of his
activities and policies, as anybody
could be, but it is also a fact that the
trend in which the country is going
is entirely because of the influence
and the personality of the Prime Min-
ister. Therefore, so far as the ques-
tion of giving a trend, a social purpose,
a direction to our Plan is concerned,
the Prime Minister deserves much
more tribute than he has received
from any side so far.

Let us look at the balance sheei of
our achievements. There has been an
increase ip agricultural production by
40 per cent., in industrial production
by 120 per cent, in electricity by 200
per cent. in the capacity of the rail-
ways to carry freight by 200 per cent.
This is on the assets side. On the
liability side, there has been, during
the same decade, a rise in the popu-
lation by over 15 per cent., erosion in-
the value of the rupee by 20 per cent,
rise in food prices during the last
three years by nearly 50 per cent,
rise in cloth price by 45 per cent, rise
in industrial prices by 20 per cent.
Therefore, itistrue that what we have
achieved is not to the extent we would
have liked. This is not because the
conception, the approach or the priori-
ties of the Plan are absobutely de-
fective, but the principal reason, as
the Prime Minister has hundred times
admitted here and elsewhere, is that

our administration is not attuned to

the requirements of the Plan. Our
lack of experience in putting through
a Plan of this huge size and character
is also one of the strong reasons.
Though there have been lapses, de-
ficiencies and difficulties, the second
Plan remained basically sound so is
the Third one, What we need is to
reorientate it with strong bias towards
higher employment.
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Draft Outline of 5606
Third Five Year Plan

A criticism was made from both
sides of the House that we are depend-
ing too much on foreign aid. We
may not get foreign aid to that extent,
but I also hold the view that to the
extent we can reduce our dependence
on foreign aid, it would be to the cre-
dit of our country and our manhood.
We should develop in our country the
capacity, the intelligence, the ability,
the genius to manufacture our own
machines and evolve designs which
will be step in step with technological
development!.

Mr. Chairman: The hon. Member
has two minutes more.

Shri Rajendra Singh: Five minutes.
Otherwise, how can I deal with the
subject? I have not gained momen-
tum.

Mr. Chairman: In two minutes he
may state the points. He should be
brief.

Shri Rajendra Singh: Then I sit
down; because it is difficult for me to
carry on.

Shri Kuttikrishnan Nair  (Kozhi-
kode): Reading through the Draft
Outline of the Third Plan, I have no
hesitation in saying that it will be
received well by the people of India.
The ambitious outlay, the balanced
distribution of that outlay suitable to
our conditions and the adherence to
the social, economic and political
justice will appeal to the people and I
am sure there would be popular sup-
port and co-operation. The opposition
against the Second Plan was also made
against the Third Plan but in addition
to the familiar opposition, there
was opposition to the fundamentals of
planning itself. Whatever it is, we
have proved by achievement that the
planning was all right and it was
suitable to our conditions and we have
been able to succeed.

The first thing that anyone would
see is how it reacts on the food front
and in the employment front. It is
gratifying to see that priority is
give to agriculture—top priority. Not
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[Shri Kuttikrishnan Nair]

only that. The stipulaled aim is self-
sufticiency in food. Regarding the al-
location of funds for agriculture and
minor irrigation, there is an enhance-
ment from 6'Y per cent. to 8'6 per
cent and that is welcome. But I see
a cut in the provision for major and
medium irrigation from 9'8 per cent.
to 9 per cent. Of course the amount
is raised from Rs. 450 crores to Rs. 650
crores. Regarding food, I have to
say that we have certain chronic spots
and one such spot is Kerala. Kerala
produces 7 lakh tons of rice and it
requires an additional 7 lakh tons.
For this adequate steps are not taken.
You will find in the First Plan, there
was an outlay of Rs. 13'6 crores for
irrigation purposes but in the Second
Plan it was reduced to Rs. 8:4 crores.
There was some defect in drafting the
State Plan. The State Plan should
be on a par with the All India Plan
and we must give top priority to
items which are given top priority in
the All India Plan.

It is also welcome to know that the
policy of giving balanced regional
growth is considered and the pro-
gramme for special investment in
under-developed areas is undertaken
and in 1953-54, Rs. 40 crores were
allotted for that purpose. It is stated
that the same policy will be continued
in the Third Plan also. But in the
practical application, I find that there
is some mistake as there is no
machinery with the Planning Com-
mission to ascertain the real facts in
the State. As per that programme,
nine States were allotted funds:
Andhra Pradesh, Assam, Bihar, Bom-
bay, Madras, Mysore, Rajasthan, Uttar
Pradesh, and West Bengal. Kerala
was a serious slip. Kerala is viewed as
the problem State but nothing is done
to tackle the problem. It is not a
political problem alone. It is also an
economic problem. I want to give
certain facts and figures. The density
is 907 compared to 312 which is the
All India figure. Unemployment is
rampant and besides that, there is the
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educaied unemployment. There are
1349 registered factories and they are
employing 1,21,000 and odd workers.
The average works out to 93 workers
per factory. You will find that
cashew plantations supplies 34 per
cent. and coir 118 per cent. employ-
ment. It is an agricultural economy.
There is no industrial advancement.
The agricultural labour in Kerala is
21 per cent. while it is 13 per cent. in
the rest of India. The All India figure
of unemployment of agricultural
labour is 82 days in a year while in
Kerala it is 125 days. These things
should be borne in mind and we should
see that the under-developed regions
get special attention.

In respect of Kerala, there is an-
other aspect also which we have to
bear in mind that the part which is
known as Malabar is less ceveloped.
In the Government publication en-
titled. Three months Popular Rule in
Kerala the Government has given the
special condition of these various parts
of the State and it has commented that
communications are lacking in Mala-
bar. There was a proposal to have an
aerodrome at Calicut under the Second
Plan. Unfortunately, it was dropped
and I hope the Transport Minisiry
will take it up at least in the Third
Plan. In respect of irrigation facili-
ties also, it is reported in that book
that several parts of Malabar suffer
for want of water and in a subsequent
publication by the Government,
Kerala on the march, this is com-
mented upon.

Coming to industrialisation, I may
be permitted to state that in the
public sector, there is only the Hindu-
stan Insecticides with a capital ot
about Rs. 50 lakhs. I have given facts
and figures that it is an industrially
backward State. In Annexure T of
this Draft Outline, there are many
projects included and in (B) there
are projects for which external cre-
dits are assured—the 2nd and  3rd
heavy electrical projects, the heavy
machine tool projects, the precision
instrument project and also the pro-
ject for the manufacture of watches.
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In part (C) there are some projerts
for which ex‘ernal credits are not
assured—the Heavy Structural Pro-
ject and the Hcavy plate and vessel
works. My praver is that one of these
major industries rightly belongs to
Kerala and the Government should
consider that question.

Mr. Chairman: The hon. Membe:
should conclude now.

Shri Kuttikrishnan Nair: Coming to
foreign trade now, it is proposed to
increase foreign trade from Rs. 602
crores to Rs. 690 crores. The com-
moditv boards are indeed as res-
ponsible in increasing the attention to
cxports. Spices is a major commo-
dity and it brings foreign exchange.
There should be a board for spices. ..

Mr. Chairman: Order, order. The
hon Member must conclude now. I
am calling Shri Balmiki. He will
take only five minutes.

Shri Basappa (Tiptur): After that
I want to put only one question. I
will not take cven half a minute.

Mr. Chairman: I have called Shri
Balmiki. Only five minutes he should
take.

ot aeeY | (TR
gagfea  anfaat) - oawafr S,

T4 U ARETH qOfEar

g U F TEN a9 FT AETOEI

w®I

safass agaad gaufy @
gfaefior 1% agag ¥ Woq =aea 7
¥oTE ¥ fAU gW A FQ@ @

o9 F A" AT et

gz M F AR OF F@w A

AT EraT & 5 I AT Fyorar FH

F T W F WA 97 @ E oeEw

AT Wiasy & | W FAX IS

77 2 A @@, = w1 O A

21 fET weR ¥ A 9w TR ¥

HERT FT ATH TG o7 & | Fraeht
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oA A St & aganr #1 an
*H I3AT W@ & 1 wn wfaE IsEr
WY, T WX HOHFT AW SATHEA
FLAT FATEAT § |

9@ aF W9 F99 few gu Wk
@ gr Wt # aw ww fey
TA®Y A AE AW TG JF a9
TF AN T FIE ATH AG & awaT |
T AW F WL W\ F g faE
gt ¢ 99 AR faxiy = & =few
g1 X S GIE AW 99 Y I
fge | 9% A9 q2 AW FY IATE
T w3 | AfFT Ao G I w1 |
% s v fasty s 3 WTRRC
5 3t ¥ § FrQ Y Ffrfas faamm
21 IO T T F fou amwt v
FAT TIfg | AR TF FRN FY AE
|| 1 ¥ sa AT 9rfey w1 Fr go
%, frgR gu &, fome aga 9 wwar
2, foa% @ 1% am Adl §, faad
AR faT gu & | AT 9T FT A&
@ & Afew g 2 § Fr rhe i A
BT T @R A wA wfgw o g
ST @I ] | AFT TS FY F0F g
FAT ATTEU AR FFTA F g FEAT
aifgel ww w7y & F A A
¥ 51T ¥ FAT AEIATT FT FTH A H
Fifaw F77 1

T AR ¥ g9 § S Aa fAar §
# Faw ag e wrewn g 5w
[ F AR O fager g =
&F A9 ¥ &, A I A 1T T A
AT T # fae & @St gar g 1 SR
Ny feafs & aX & F srowr oqw
oINS FIAT AT_AT E

qEet AT F A=, g A
*F g A ¥ A ¥ g ¥,
IF gefewr st oxw wm faarmar
qr, feT g @@ Am kar fram
TR 1 ¥ FEA  zefaw
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[sf aresiieR] -

far mar & f& mo S 7 o &
W FT 22T AT Tgw €, &fa 7§ frdew
& f simaT o7 gy "o H
gardr afeqdi § w=w g4y 5@ 8 {v

U7 7A@ fa=miT _F 3F | W gnd
feqfs yav agi wdr § 1 gafMg w3
fadza & B oot & soam® @2 emA
fear s IfgT 1| MmT T aﬁ] fay
T T a8 F19 aga NG @ SEn T
IT ¥ FT quidAT SAFT ALY 37 qHA |
2 AT IATT T AF g TG AFAN 59 &F
fe ox an amda afea<l @ afeq
B AT Q8 32 & 8 =iy g & B ma ol
fav ™ darm @91 dEar § AR
FTAX gFH A Y A g
g zRaa F=w A€ Famx
FAH0 feqfe o fa=mi gar o 4r
AN Fgi ag wab A0 4 fo Wi &
19 477 Fi 2190 gt @ad qAd0 T
adr gg & & 3991 farn faz ax dmr
TIF € AR FRIPTCAF I oA
g | g4 @ F1 amw fFET g
ag famiz & 9k WA 0 SRSiF |
ARG & feqfq mw SEdT 20
t3 aq & FAIAA0 F IT=@ AT AR
feafa & qar 73 w W w0 feafy
# 5 afkats o gwr & 1 5% faa
AdEEEi § OAEAAE @0 § 3w
FAA1 9gqT §, I 99 HEA
aify & fg, A e, gl Q4
T ¥ omedc WA A
RAAAT § | f&T e Tam qAT T4T
TR WA AT FT @A FE AT AT
ag saaar ¥1 faqy g 1 Gy qo AT
g famd arnagd® gHT1 92a §,
an“np FTY |18 H qTT FT
aFT T A= g, o UF s0T aAr
qATE T gen | faT ax @ mEs
1 KA F1 S 7fq FT 7] A o1
g & foeg g8 fear 3 T aRa q4r
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wfafadfafeat @ FrRI@T ST
g M gaR e faw FAiza F19 ga%
FH A AT E

A AR 99 F A= T IEa
fFwman s q=a'< SHfq #7AT &, @1
wqqmiﬁ ) smgﬂarl FanTy Rl
i a«n‘aff‘av |7 arm g 5 A
A ¥ afas d Gfrd | g
md | F Wi g i awT Ne0 8% F:L
T HE 9" &1 @A faz 1 59 & San
q 54 qro(A0 F TR TF 4187 A7 TP
Wit Y g fafe ox em@en
Tigar § 1 frw a@ Fafsq Femmw
€ F amT T IW T g
W FT T T3 F AL FAT NGO E
Ff17 g o ¢ 3 Iwafafr
WA JT FHAY T F5, FT &V FCF I
Y fegfadi & =i g1 FAA &
L rcn] qihaT  weRAl  F
qamarR @1 fawie-ai a9 d g
Fi¢ fiTa Feamar ®iF § A1 famik
TE[ &, 48 § 1T F AIHT 1@AT IgaT
g fuai ¥ 4t & feafqat a1 2@
3T, 3T 1 §1oa FI TIT T FIE Iofe
&Y § % 39 & fAu gdm §a adfs g
# FIE TR T AT 9F, F1E (AT
T ET F | G A HHE § AR IA!
# €T & 98 & T F WuA W@
AT AET E | MR AT ANFATF AT,
I AT T AT BT AR4T FA & fw
aq & 54 a% i 1 g9 atg A g
& 91T 39 F1 A3 aQA 5T, IT AF g9
g3 ALY @95 T (% g 7 (737 ¢u,
73 30, Ifde AW F IaE ¥ fag
Ag9q F=eq qui fan § | safer: a8
FigaT Z fF 39 1 g@wa F1 F_AT
AT § |

AT ARG A § T AT F A
IT & AAW F 99 T AR AFwa
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fear & =7 & s1q 37 & fFefq A1
WAFAAT &V AR AT {591 2 ) d
wiga g 1% fom ate & w1 fam § 0%
dz( o ud § Y2 A9 ALY & fF 3@
L H 7 qF deeT F gman A g0
A qg Y A geIdir dvam 0
oF w3-3@r § | F anaa g 5 oq s
gy fam, 9@ & foga @y &1
TG | FFAFTATAT A AT w9y &
#feqes &1, 97 AU T 47
FY Fwiua & g1 F g g il
¥ e # g q9-adfa qraar § oF
A2 ZIT AR I ARG F AT
3IT &1 7Y foerm ag Fgd 1 0F gmi
FLFIT A AT ASAAT TART T
WA W §

39 ARi ¥ T F T F7 TYAR
2ar g, gamfa o, & w9 T 97 A
faar fF & wiAdim G417 S F1 23T g0
AT AiFTaq &, aifE 39 F afeqes 7,
I FY fagre-ai ¥ w{a1 ) 1 feqia
g 99 FI qENT AT ST AR ST F
Jewmr & wift e g7 ave @ w4 fF T
F1 ITHT AT 7 Al A< TG IT F
feafa w1 2@ F< 1fim 97 adfa gisrar
#ITF 0¥ & awida T qF |

Shri Basappa: Sir, I want to put
only one ques.ion. I will not take
more than half a minute. The
publication of the Draft Outline of
the Third Five Year Plan has pro-
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duced a grave situation so far as the
Backward Classes are concerned.

Mr. Chairman: The hon. Member
can put that question tomorrow.

Shri Basappa: In the First Five
Year Plan and the Second Five Year
Plan the Backward Classes were
described as Scheduled Castes, Sche-
duled Tribes and other Backward
Classes. In the Draft Outline of the
Third Five Year Plan it has been
described as Scheduled Castes, Sche-
duled Tribes and De-notified Tribes
and “Other Backward Classes” has
been dropped. That omission has
produced a grave situation in the
country. About 15 to 20 crores of
Backward Classes people are affec-
ted. We are not against the merits
and other things. By all means set
apart an amount for them, but the
constitutional guarantee given to the
Backward Classes must be provided
for them, otherwise the country will
not be satisfied.

The Minister of Labour and Employ-
ment and Planning (Shri Nanda): Mr.
Chairman, Sir, the House has discussea
for over 20 hours the motion moved
by the hon. Prime Minister that the
Third Five Year Plan—A draft out-
line—be taken into consideration.

Mr. Chairman: The hon. Minister
may continue tomorrow.

18.38 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Friday, the
26th August, 1960/Bhadra 4, 1882
(Saka).





